235 Re, Strike by Genl. Ins.
employees

[Mr. Speaker.)
Pondicherry is in India, On broader conai-
derations, I will call a meeting of the leaders
of paties in which the Finance Minister
and Law Minister may participate. Do
you want the meeting to be held today ?
Let us meet the day after tomorrow at
4.00 pm.

SHR1 S.M. BANERIJEE :
is a holiday.

MR. SPEAKER : The holidays have
played havoc on him. If there were n»
holidays, there would have been no
difficulty.

Now we pass on to the next business,

Tomotrow

Re PROPOSED STRIKE BY GENERAL
INSURANCE EMPLOYEES

SHRI S. M. BANERJEE: (Kanpur): Sir,
1 want your permission to make a submis-
sion.

MR. SPEAKER : Kindly give something
in writing.

SHRI S. M. BANERIJEE : This 1s about
the pronosed strike by the General Insunance
Employecs: they rc going on strike from
8th April, 1974,

The Genersl Insurance empioyces are
agitated over the attitude of the Govern-
ment who have not accepted the agreement
reached between the ARl India General
Insurence Employees’ Association and the
Corporation. You had allowed a guestion
here, Sir. where the Finance Minister re-
plied that negotiations were going on. [
am told today that the negottations have
failed because of the rigid attitude of the
Finance Minisiry  The General Inswrance
Employess' Association have givea a call
and have also written a Jetter to the Finance
Minister that, if no negotiated settiement
s reached, they would be at Hberty to go
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on strike from the 8th Apeil, 1974, This
is purely a Central matter, The Finance
Minister and the Deputy Minister are
here. 1 am surprised that an agresment
reached with the Corporation is not being
accepted by the Finanoe Ministry. I would
request you to ask the Finance Minister
to make a statement on the Sth April, to
avoid the mpending striks. If the st1ike
takes place, they will be solely responsible
for that. On behalf of the Association,
1 request you, Sir, to ask the Finance
Minister to make a stutement. Otherwise,
there will be an alt India strike.

14.04 brs.

DISCUSSION RE : PROCUREMENT
AND PRICING POLICY OF WHEAT
FOR 1974-75 SEASON

MR. SPEAKER : There is & motion by
Shri B.V. Naik and Shri Madhu Limaye
to raise a discussion on the statement made
by the Midister of agriculture in the House
on the 28th March, 1974, regarding the
procurement and pricing policy of wheat
for the 1974-75 season. The time allotted
is five hours.

Sha B.V. Niik,

SHRI B.V. NAIK (Kansra) : The pricing
policy for wheat and also the policy in regard
to procurement which the Hon, Minister
for Food and Agriculture has taid on the
Table, afier a considershle amount of
experience which he has gained in the course
of the last many yoars, whils in brief it can
be described as a sort of s realistic step may
also be considered 95 a sort of & compromise
with the realitics that have boen prevailing
i this sub-continent,

And onc of the bardest reslities is the
viclence, the violent in 1B wub-comtinent
which has erupted right from Oujarst to
Mabarssiiira aod many wwbun cuires
the eounisy.
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14.06 hrs.

IMr. Deeuxy Seeaxer in the Chair)

While it is appreciable that many of the
hon. Members of the Opposition will deal
with this as a matter of triumph, justifiably
80, bacause it 1s the triumph of the whole-
salar in the country who for about  3000-
5000 years has sucked the blood of the
peasantry in this country, who has sucked
the blood of the farmers in this country
and to that extent, the extreme reactionary
elements bave a reason 10 bloat over their
success to the extent that a compromise has
been made. But, as i many other fields
of natural progress, there will be periods
in which a tesnporary retreat, a temporary
going back on our proclaimed goals will
only mean that we may be losing a few
battles here and there but the victory in the
uitimate war, the war on poverty, the war
against exploitation in this country, will
have to be achieved provided we bnng
into this operahion an adequate amount
of the political and the economic will whxh
is the crying need of the hour today.

The most operative part of the policy
document from the general 10 the specific
is that it says that the trader will be brought
back, he will bo asked to procure anywhere
from $ to 6 million tonnzs, he will be licensed,
there will be stringent controls, there will
be a watch over the movement of food-
grains and particularly in the surplus States,
there will be & hike in the price that is to
be paid (o the farmer, there will also be
a hike in the price or & revision in the price
par gquintal and it will be Rs. 125 and that
the entire trade to be carried on by the
trader, whether bwide the State or in between
the ‘States; will be carried on under the
divect supervisiona aad control of the govern-
myvad machinery, fn this behalf one of
the tiindlicnps has been that of the Ministry
of Comunarge which is desling itself with
this aapect of internal trade, is staffed
with & sksleton staff, For the implementa-
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tion of this Essentinl Comrmcdities Act,
modified as it is going to be, with stringent
controls, greater penalties, greater fines, if
it is staffed by such a skeletal staff, it may
be difficult for New Dethi itself to administer
this entire new programme. Either re-inforce-
ment of the staff at the Centre or with the
States, m the form of cells, to work as watch-
dogs of the Central Government, of the
Mimstry of Food and Agriculture and of
Commerce, —should be created in each one
of the State Capitals, if not further down
the line. This is my respectful subnus-
sion. In respect of entire foodgrains, as
per the rule of the thumb, we may produce
near about 100 million tonnes each year.
You may put it this way or that way.
In this year we had expected 124 million
tonnes which hope may not be completely
fulfilled. But the reality of the situation
is this. This couniry inevitably and always
has been a net mmporier of foodgrains
exoept for one year, that 1s 1971-72 when we
procured 5 1 million tonnes and we distri-
buted 5 109 million toanes. In 1967-68
our production was 11 million tonnes and
our procurement was 0.8 millon tonnes.
What we distributed during the year was
6.9 million tonnes or say, 7 miflion tounes.
T will not bother you with all the details,
till the year 1973.74, wacn our procure-
ment has been 4.5 millions and distribution
5.4 mithons of tonnes. In other words
it only means this, that we have been always
a net importer of foodgrams and these
foodgrains have been channclied ihrough
our public distribution system. By food-
grain here I mcan wheat.

Only a couple of years back we were in
a position to dstribute something which
we had procured ourselves and the principle
commodity being wheat, the rest of the
commodities being not strictly under control,
we can take it, what is good emough for
wheat is good enough for the rest of the
grains in this country. So. now the question
is: What does that bring us to ? We
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[Shri B.V. Naik]
started more than a year ago with total
monopoly procurement and take over of
the trade of wheat. We thought of going
over to rice. But at the appropriate time
when the rice crop was to come we were
not able to find either our procurement
machinery or the machinery for distribu-
tion and naturally we had to give it a go-by.
Thereafter now we have been in a position
to commission the trader once again. In
this sub-continent we are faced always with
the question of import versus internal pro-
duction. In 1972, September, if I remember
aright, our hon. Minister of State for Agri-
culture, Shri Annasaheb Shinde, a knowledg-
able person, was very optimistic about our
internal production.

He had gone on to say on the floor of this
House that the Government does not think
it fit to import any foodgrains this year.
But, unfortunately, either climate, drought
or other conditions compelled us to go in
for it. 'We should really thank our northern
neighbour, the U.S.S.R., for having given,
without our asking for it, about 2 million
tonnes of foodgrains.

While w2 do ansreciate and while we
would not like to libzl any section of the
Indian society as anti-national or reactionary,
if we have to take up the responsibility of
feeding the millions in this country, 1 would
like, more than on ideological considera-
tions, technological considerations should
weigh with our Ministry of Agriculture for
import of food. The world’s stock of
foodgrains is limited, its location is also
limited. We should be in a position to
see which one of the enemy's we should
choose to face. We have been dealing with
the exploitative section, of which you are
familiar with, for the last twenty-five years.
Without parochial and patriotic sentiments,
T would only say that we should meet this
from whichever source it may come from.
As regards the ventures of the Government’s

APRIL 3, 1974

policy of wheat for 240

1974-75 (Dis.)
taking over of stocks of the entire food-
grains, I would say that they will also
have to see to it that this second line of
defence or the third line of defence, is ade-
quately guarded. In case, when the time
comes, we should see that we are in a posi-
tion to depend upon our own sources of
supply wherever they may be or whoever
it may be and from all over the world. Why
I say is this. Optimistically the Ministry
of ~ Agriculture in Krishi Bhavan has
good grounds to cover in taking the
decision but, what about the support of
the traders who have a long three thousand
years® history of their own in this couatry?
What do you think about the bankers, the
indigenous money-lenders and absentee
landlords which are essential things for the
success of the wheat trade takeover. As
I have said before, if Marx were to re-
examine the conditions in India today,
he would not have been biased in favour
of urban socialism which has been the pre-

“ference of most of the people in this country.

He would have been a rural socialist. There-
fore, I would say that we should not place
all our eggs in one basket. Six million
tonnes is the procurement from the internal
traders in this country. My question is:
suppose this pious hope does not materia-
lise. What is the second line of defence?
What is the alternative contingent plan ?

Let us know the contingencies to which
we look forward to without any inhibitions
in that line. The entire question, when the
hon. Minister was present, came up for
discussion as early as on 8th October 1972
at the Gandhinagar Session of the A.LLC.C.
What many of us in the past said privately
and on the political platform we stand by
it. This is only a stop-gap arrangement.
We stand by it. What will be the possible
challenge to the foodgrains distribution
in this country ? Though the figures may
look rather higher, we may have to remember
one thing that we have not less than 17 or
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18 State Governments—the entire State’s
apparatus is at our disposal.

MR. DEPUTY-SPEAKER :
21 and not 17 or 18 States.

There are

SHRI B. V. NAIK: I am subject to correc-
tion. I remember it now. And [ shall
commit it to my memory.

In the circumstances, by the rule of
thumb, this country need not reach the
goals of nationalisation of the well-organised
' oligopolistic sector in our country, the big
business houses, big firms, the oil cartels
and others. The first charge of socialism
of any brand of Indian socialism in this
country will be to regulate, organise and
socially control the competitive non-oligopo-
listic sector in this country. This is re-
presented by these foodgrains traders, the
small producers in respect of the essential
commodities for the people in this country.
That should account for abundant work
and programming at least for the next
many years. The principle charge on the
socialist programmes in this countiy is this.
What does that mean ? Statistical lies
could be the worst lies that we can invent.
There can be quotations of statistics, but
many of our farm statistics are far from
exact and far from real. There are about
56 crores of people in this country. Taking
the urban non-farm-producing and non-
growing population and the rural poor,
approximately it will be a challenging task
for the Food Ministry hete as well as in
the State Governments to feed about 25
to 28 crores of people. To feed them
either under a monopoly system of procure-
ment or to see to it that their bare necessi-
ties are met would mean a gigantic task.
But when it is broken up, I repeat again
what I said on the 8th October, 1972 at
Gandhinagar, for brushing up our memory,
a hundred thousand distribution points
capable of distributing about 5 crore
tonnes of foodgrains besides the other essen-
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tial commodities; when it is broken up into
a micro-economic scene, it will come to
about 500 tonnes of foodgrains per year
rer distribution point or per outlet point;
500 tonnes per year with a working period
of 250 days would come to approximately
20 tonnes per distributiorn point; 20 tonnes
is hardly 200 quintals.  After 26 or 27 years
of administrative experience in free India,
do we not have the expertise, the skill,
the ability as well as the will to create such
points all over the country to serve a popu-
lation of about 5,000 people, 5000 people
per point and 100,000 points would mean
50-60 crores of people. Can we not find out
such a system of distribution points each
of which in the course of a day’s working
for 8 to 10 hours is capable of distributing
not more than 20 tonnes per day or 200
quintals per day ? 1 think that with the
unemployment problem in our country,
with the unemployed graduates in our
country who are going abegging for jobs,
their number being not lakhs but nearly in
millions, it is possible for us with the availa-
ble expertise, without any import,
without any import of any technology or
without even any import of ideology to be
1n a position to fashion out such a distri-
bution system and this distribution system
shall work as the bulwark of the Indian
socizlist society that we are going to build.

Time and again, as was stated by one
of our friends, the right of the right and
the left of the left, the urban socialists and
the right reactionaries have been very much
satisfied thinking that this is the ultimate
thing, and that step No. 2 would come to a
reversal of the entire State trading in food-
grains. I do not tkink that we would be
reversing but this is only a technical con-
cession,

SHRI S. M. BANERIJEE (Kanpur) :
Tactical concession.
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SHRI B. V. NAIK :Iam glad that I am
corrected. 1 have the bumility to accept
it and say that it is a tactical concession.

MR. DEPUTY-SPEAKER : Would he
say strategic retreat ?

SHRI B. V. NAIK : It has been my good
fortune to say that we should be in a position
when the time comes to cell 3 spade a spade.

SHRI §. M. BANERJEE : It is one step
forward and two steps backward.

SHRI B, V. NAIK : That was Lenin mn
the reverse. *

As regards the rate of Rs. 105 that has
been given to the farmer in this country,
time and again 1t has becn our endeavour
to find out the ultimate economic basis of
the pricing of wheat or of rice or of the
lcvy rates that we are imposing on rice
or other commodities like sorghum.

What is the basis ? We have always been
told that it is a remuncrative price to the
grower and a reasonable price to the consu-
mers. We can indulge with the clever-
ness at our command and at the command
of Krisht Bhavan in this tautological exer-
cise, playing with the words, What is
a rcasonable price to the consumer 7 One
rupee, Rs. 1 50, Rs. 2 per kilo ? There is
no such basis as what we call 2 reasonable
veason. Similatly, semunerative price.—
what is remunerative ? The basic thing
with which the Indian farmer or the farmer
anywhere or any producer anywhere in this
wide world will be aatisfied will be when he
is told that out of a rupee which the consu-
mer pays for his produce, as much as
possible, 30, 85, 90 per cent will go to him,
to the man who sweats, labours snd produces
that particular commodity. Any readisiic
‘basis for fixation of the price has to rest on
this basic principle. We are not going to
debate on the overhead costs of the FCI

ity A o
or the various agencies procuring, storing,
warchousing, distributing and take it
and transporting it to the consumer. We
arc only concerned with this that the
Government should come out after a de-
tailed study as to what portion of the
consumer rupes will go to the farmer. Any
producer, whether he be a producer of food
or fish or for that matter any produce, will
be interested in the maximisation of his
nct return on his production enterprise.
This 15 an clementary cconomic precept
basea on the marginalistic school, not based
on the theory of value, nor based at all on
Marxism or neo-Marxism. Unless and
until we accept 1it, no pace would be good
enough to the farmer.

PROF. MADHU DANDAVATE
(Rajapur) : No reference should be made
10 Marx, because he is not here to defend
himself.

MR. DEPUTY-SPEAKER : He ¢ wind-
ing up; let him.

SHRI B. V. NAIK : There are a few mini-
Marxs here who will defend hir.

By and large, it is now fashionable to sec
to it that whenever a particular line of
action s taken on the basis of free thought,
that a person is labelled either as 8 radical,
ultra-radical, neo-socialist, quasi-socialist,
crypto-communist, communist, kulak-
lobbyist or coca-cola lobbyist and so on.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : You have said it.

SHRI B. V, NAIK : On the basis of
free thought, the Goverament, by and
large, leaving a few siray insances in this
country, has received a fair treatment from
the farmers of this country. Many of them,
particularly, the middie and small farmers,
the working farmers—I am not going to
say about the abscatee landiords—
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have datfully paid their levy and have
dutifully carned out the work assigned to
themt But unfortunatcly todry, we see
that the agncultural, productive popu-
lation has been relegated to the role of
a Cinderella 1 hope that this country,
the ruling party as well as this House which
is part of the whole political system in ths
country, the whole pohtical class in thss
country, whith 5 being questioned,
will appreciate where the roots of Indian
democracy are and which are the roots
of Indan democracy which need to be
strengthened I am guite sure that detasled
thought will be given to this entire question
of prcing, procurement, distnibution and
outlet points  First and foremost, let us
not commut the same mistake which we
did 1 was one who advocated taking over
this trade 1 very very non dubious terms.

1 had stated 1t even in the party meeting
Let us not commit a mistake m the Knsh
Bhavan once agamn of putung the plough
before the bullocks Let us have a sense
of pnionty and fashion a perfect fuol
proof, dmtnbutive apparaius consisting
of a 100,000 outlet points i thix country
and see to 1, i not today, at least tomuirow,
we will nahe 4 swocess of this wholesale
trade in foodgrains

SHRI INDRAJIT GUPTA (Ahpore)
What will they distubute through those
outlets?

SHRI B V. NAIK This is an old story
If you will permat me, 1 would hke o say
that this pont had also been made bv
Mr Subramaniam - What do wedistribute?
The first question which I would ke to
pose , have the exssing  outletr points or
has the exnting distnbuttion machinery
distributed even what 1t had procured
proparly? No Therefore, 1 am saymng,
huve & perfoct dustributive system, and then
if you have a chanoel, you will know how
to find water t0 flow through at.
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Mr Deputy-Speaker, Sir, the food situation
that we find today I think, 1s not due to
natural calamities or global calamities but
basically 1t 1s the result of the polictes being
pursued by this Government Only two
years back, the Government declared n
this House that we have become self-sufhi-
eient 1n food and we have stopped all imports,
Last year, it declared that in order to keep
the public distnibution system runming, it
has decided to take over the wholesale
trade 1in foodgramns This promise was
made last year but suddenlv on the 28th
March the Mmnter of Agniculture made
a statemient 1n this House that the Govern=
ment  have decided to gne up the pohicy
of State trading 1n foodgrains  He stated
that despite the good khard crop the
psychology of shoriage prevailling in the
countrv has unfortunatelh encouraged to
aliow the wholesale deaiers i both the
sectors public and the private —to be
given the authonts of wholesale tiading
He further statcd that it has been devided
to allow the wholesale dealers 10 operate
under a wystem of lwensing and control
According to his statement 1n the surplus
States hike Puniab Hanana U ttar Pradesh
Rawasthan et¢ S0 per went levy will be
imposed on loodgrams  the traders wil
have {0 wve 1t o the Guvernment at a
fined price and the traders Wit o altowed
to sell the rematning S0 per went withmn the
Statv  and outside at a prie whih they
hhe That s the nost important thing
They will be allowed 1o trade inside and
outsyde the State —insude the State anyway--
at a prive ai whith they Like 1o sell

fhe Minsier also announced (hat there
will be an tncrease 1n the purchase price
of wheat 1 the 1974-75 marketing season,
to Rs 105, and the Central wsue price of
wheat would be Rs 125 per qumal as
agamnst Rs 93 prevalent at present  Thas
pohcy, 1 say, 18 notlung but & surrender
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before the landlords and the iraders and

the profiteers both in respect of procurement
and prices.

This policy is further going to incremse
the price of wheat by more than 35 per cent
even in the public distribution system,
leading to a further reduction in the salaries
of employees as well as wage-earners, This
will have a disastrous effect on the rural
areas where the agricultural labourers and
other poor people will be left to the mercy
of the landlords and the traders.

One month back, discussing the price
policy on foodgrains, the Economic
Survey stated that it will inevitably reduce
the effectiveness of the system of public
distribution m protecting the vulnerable
sections of socicty whose paying capacity
is bound to be severely limited. Pushing
the procurcment price too high will cer-
tainly affect the wulnerable sections of
society. This was what was said in the
Economic Swrvey which was presented to
the Housc a month back.

What 15 the result of this new policy?
As far as vulnerable sections are concerned,
the prices will go up. They will not be
able to get it.  There will be scarcity. And
the vulnerable sections of the society whom
the Government want to protect are not
protected. It is only thc traders and
profitcers who are protected at the cost of
vulperable sections.

There are two  aspects (0 the question @
production is one; making available the
surplus is the other. In both these fronts
Governiment has miserably failed. We
have said in this House times without
number that the encrgids of the poor pea«
sants and agricoliural labour should be
mobilised and for that purpose fand reforms
mugt be implemented; only then production
will increase. Unless the energies of
tandiess peasants and tillers of the sofl

g TR el
are mobilised production will not increase.
I have no time to give detsils but I know
that in many States land reforms had not
bheen impicmented, Even where they are
supposed to be implemented, the land above
the ceiling had not gone to landiess tillers.
If they have a litde land, they would use
all their energy so that they may produce
more to the benefit of both the ¢ountry
and themselves,

When Government speaks about the
technical aspects of agricultursl develop-
ment, there are two aspects involved
irrigation and fertilisers. After 27 years
of Independence the total irrigated area
in our country 1s 22 per cent of the calti-
vated area, which includes all categories.
If there is oil shovrtage, power shortage.
etc. it affects produciion. . The national
average per hectare yield of wheat is 83
per cent  of world average and it is less
than fifty per cent of the yield in Europe.
As for power, yesterday, we heard an answer
to & question by which we were told that
there was no hope of increasing power
supply to the cultivators. We were also
told that it was impossible to import
more fertilisers due to the difficult foreign
exchange postion. With no power and
no fertiliser, how are we going to increase
production? With regard o irrigation,
yesterday we were told that many irrigation
projects which will provide irrigation to vast
areas are half-complete. In some case
work has not even begun. Take Rayasthan
Canal for example. If completed
it will bring more water and irrigation
facilities and more can be produced. In
the matter of implementation of land reforms
mobilising the energy of the titlers snd the
fandless Iabourers or production of fertilisers
or provision of irrigation facilities or supply
of power, there is no hope of increased sup-
pay,lonlymwmmwmmww.
Goverament has  refused cven to prooure
the marketable sutpips, owt of the
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present production. But, on the contrary,
Government is asking the people to reduce
consumption which is already very low
and they do not bother 10 arrange supply
of foodgraing even to th2 407, of the popu-
lation, which the Government calls low
income groups, and in regard to whom,
Government say that their living standards
should be mised. The Government plan
is to mainiain the present distribution system
and that also with the reduced supply.
This covers 16 million of the population
where statutory rationing has been intro-
duced and another 39 million where only
informal rationing is susd to be there.  But,
due to scarcity, rations, are not available,
In many places, thig is the position.

The next thing that I would like 1o point
out is this. Government talks of fighting
the reactionary forces. But when it cones
to actual practice, it is the Governmeat
which comes in defence of the vested inter-
ests, Why is it that the Government
has given up the policy of procurement?
Ate these hoarders and traders not
reactionary forces? In the name of fighting
violence, in the name of law and ordes, we
see what had happened in Gujarat, Bihar
and other places. Is 1 not a vioknt act,
that those lakbs and lakhs of people who
produce wheat and rice are deprived of
what they have and this 18 stored by a
handful of people who do not sometimes
give what they have and even when they
give, they take more price? Is it not a
violent act, when people arc siarved and

? What they have produced with
own sweal and labow is not given
them, and as & punishment, they are

starve and die. We have scen
were shot and killed, Sir,

EE

0ot be hanged. Why is it that the Govwern-
ment 18 not forcing the lnndlords to sell
thele surplus gosin, and i they do not,
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why does not the Government use their

machinery to see that surplus stocks are

taken ?

Sir, Government is talking of cooperation,
1 would hike to say, people are ready to
cooperate and they are ready to show
the places where stochs are hoarded. 1
may give an example. When people show
the places where stochs are hoarded and
when they sometimes take the hoarded
stocks and distribute them to the people,
at the pnce fixed by the Government, they
ar¢ arrested and punished. Nether the
Government 1s able to take over the stocks
nor they seek the cooperation of the people.
As a result of this policy, the Government
is openly legalising profitecring and black-
marheting. By nis new pohicy, Government
1s giving a honourable place to the hoarders
and profiteers, picasing those people and
making the common people starve.

Sir, so far as the present food policy is
concerned, the poorer sections will be hard
hit. The common peasant will be forced
to sell his stocks at the minmmum price.
The small farmers who have something,
will have to sell them or elsc they will not
be able to purchase other commodities.
They will be forced to sell their stocks at
the mmimum pnce. The stocks will be
hoarded by the big traders. You say that
traders will give 50°, to the Government
and the remaiming 50°; will be sold by them
outside. Who will decide this 50% ?
Instead of 50%, 5 or 10°, will be given
and the rest will be sold in the black-market.
What is the reality? You say prices are
controlled. But, when 8 poor man goes
to the bazar and says ‘give me commodities
at contrclied prices’, the shop-keeper says
*who controlied it? It is the Government;
go to the Government shop and get it
This s the answer, Whenever there is
control, two things happen. One, things
are fiot available in the market. Unless
you get something for distﬂbuﬁo‘n. control
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of things will nover be a reality. So, as
far as the Government is concerned, there
18 no reason why this policy should be
reversed unless they want to help the
traders and profiteers. No action is 1aken
against the hoarders. There 15 no machs
nery for dehoarding and helping the poorer
sections of people n this country. So
far as the present food policy is concerned,
the poorer sections will be hard hit The
poor peasants will be worst it For the
consumers, there will be a rice of more than
35°; in the price of wheat, which will
comsequently lead to wage cuts, rise in price
index and mflationary pressure. The
people living in the countryside will not
get wheat at less than Rs 200 You
have miready secrethy assured the traders
to sell at Rs. 150 per quintal That means
they will sell it at a price stll higher After
parting with 50°; of their purchases, they
are not gomng to obhge the Government
or the public They are not going to fuliil
this obhigation of giving 50°, for Govern-
ment quota

As the mover said, the present polwy
had been welcomed by the monopohists,
Iandlords and pwofitcers It had becn
opposed bv all the left and democratc
parties in the country I paper reporis
are correct, we understand  that  the
Congress  General  Sccretary, Shri
Chandrayit Yadav, also has opposed this
All sections of people have opposed this
policy. Only the traders, profiteers and
monopohists are very glad, What will be
the result” There 1 no use of complannung
that violerice, Gujarat and Bihar are being
repeated A hungry man 15 an angry
man. Due w this policy, f they do not
get wheat or rice, if what is in the bazar
1s out of their reach, there will be a revolt
in this country. Shortages are going to
come because you have left everything—
purchase and distnbution—in the hands
of the traders and monopolists. Whatever
you may say sbout - law and order, people
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will go and forcibly take away whatever 5

avarlable. There will be disorder and

chaos

My roguest to the Government is this @
Please think about the reversal of this
policy. Take firm dehoarding steps. Take
a compulsory levy from those who have
more than 10 acres of Iand If they do
not give, take the heip of the people
through the panchayati and other organi-
sations, See that the Government tries
to avert the disaster which 1s n store not
only for the Government but the country
as a whole If the Government thinks of
realiticy, I think they will reverse this pohcy
They are now thunking that they will get
enough wheat, but the reality s that the
lentency shown to the traders and mono-
pohists has not yielded anything but disaster
Please think over t agamn and change the
Policy

SHRI BR BHAGAT (Shahabad} Mr,
Deputy-Speaker, Sir the policy on food
procuremen! asnounced by the Mimer of
Agriculture last week, has naturally arouscd
sharp reactions of vanous kindy  Ewven
1n our own party the 1cacuons are mised,
because i 15 & very vital matter In a country
like ours foud constitutes a large portwo
of the budget for a large number of people
and i fact  the production  and
distribution  of food constitue  the
sheet anchor of our economic polwy.

Last year when an impoctant tastitutional
and socul change was adopied by the take-
over of the wholesale trade in wheat
controlling not only the commanding heights
but the entire sector, 1t was & very big
step forward and it wasa progressive moasure
that the Oovernment had undertaken
The fact that this year the Goveramenl
had 10 modify some of the provisions of
this basic policy hms naturaily ceused
wurprise to some, shock (0 ofhers and
delight to certain ssctions of the people.
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It s & fact that the policy adopted last
year was defeated by a combination of the
explottative sections and the wholesalers
who were debarred from the region of econo~
mic operation, as also a small section of
the affluent farmers This year we
notiwed the phenomenon of higher
and lgher production and lower and
lower market avasiabulity with the result that
a senous crisis developed m the manage-
ment  of the food economy

The take-over of wholesale trade 1n food-
grains was a polcy adopted by our party
first 10 Ahmedabad and then in  the open
scssion 1 Bidhannagar This year we had
the cxpectation of a bumper crop in wheat
and the Food Muustry expected the
production to go upto 30 to 35 milhon
tonnes. So, it was thought that the pro-
duction bemng quite good. this 1s an vear
an which they would be ehimunating the risks
of non-cooperation by farmers and sabotage
by vested mterests, and that thev would be
able to procure a sizeable quanuty for pubhc
distribution. So, a target of 8 1 million
was fixed for procurement

But, in the mtervening penod the pictuse
changed compietely In most of the States
which expected a  higher yield, because
of the early setting m of the summer, hot
winds and shnvelling of the crop, it was
realised that the wheat production 18
not going to be of that order. So, untead
of a climate of surplus production, easy
avarability and rcahsation of the target,
they fonnd a cnmate of shortages develo-
pug, and this chimate of shortages was
bemng exploited by vestod interests  Some
of the opposition parties were also opposed
to thiy move, They went and asked the
farmers not to seli wheat to the Government.
At thesame time, they went to the consu-
mers and told them that they were not
getting  wheat boecause of the defect
of the public distribution system. So
weo witnessed opposition not only from the
TL8S/ 49
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vested interests but also poltical parties
which exhibited a hugh degree of irresponsi-
bility, if not dishonesty They exploited
the chmate of food shortages for their
political ends And in a system of parlla~
mentary democracy, with all the compul~
sions of elections and vote-getting, st was
difficult to opcrate the wholesale trade
in foodgrains 1n that context Perhaps
this was the compelling reason for wmtro-
ducing this modification 1 will plead
with my lefust friends not to describe thus
as a rotreat or shameful surrender or
withdrawal
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SHRIINDRA JITGUPTA A pragmatic
surrender.

SHRI B R BHAGAT . Unless you
change the politcal system, you cannot
have the sane system of procurement as you
had last year. The wholesale trade 1n food-
grains 1S an nstrument, 2 Progressive
mstrument, a socialist iastrument, an
important mstrumeat I agres, because
it ivolves a large operation Uluimately,
we have 10 go in for it in the coming years
when the whale chmate changes 1 entirely
agree with my hon friend, Shiy A, K.
Gopalan The basic thing s that our
food production 1s not nsing because of the
technologwcal factors, because of kach of
technological rescarch and lack of mputs,
non-avadability of fertillisers. Unless there
is reinforcement, the same seed produces
less and less, the productivity goes down.
The socxal factors are also there. Land
reforms have not been miroudced; there
are marginal farmers and smail farmery,
So, ths chimate should change. There
should be a breakthrough tn agricultural
production. 1f we had produced as wo
had planned, namely, 129 milbon tonnes
of foodgrains our wholesale trade m food-
grams would have boen a grand sucoess,
even if we had purchased 114 mithon tonnes
as we expect this year, 1t would have boen
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a reasonable success, But the point is that
weare operating in a climate of shortages.
In a situatioh like this, we faced the U.P.
elections. We know what our friends were
saying. Our [eftist friends said that we
were not attacking the hoarders. 1 shall
come to that point later on.

Now we have brought back the wholesalers
whose role last year was not \cry happy,
who tnied to defeat it. We have put our
trust in them. Some may say that it is
a bold step, it is & courageous step. But
1 would say that it can be a msky siep
also because this year the picture is going
to be even more difticult than last year.
We may have about four million tounes
of rice as a result of procurement; the
fast ycar's backlog and import from Soviet
Union may give us 3 million tomnes.
That would comc to 7 millon tornes.
There seems to be some understanding;
the other day the wholesale (raders’ associa-
tion denied it; but it seems to me that there
is an understanding that they will give
S million tonnes. Then we will be
bhaving barcly 12 million tonnes. We
must bave a httle comfortable position,
12 million tonnes will be reguired
to maintain in the distribution system.
And what are the eclements of new
policy? 1 agree that the elements of the
gew policy are the same as those of the
old one. The clements of the new policy
are to increase market availabitity, secondly,
to give a higher price to the producer so
that the market availability is more and there
is mmore incentive to produce. The idea

is that there may be higher procurement
30 that the public distribution system is
maintaiped and finafly, the higher price
is given to the producer so that the procure-
ment is there and boarding and black-
marketing is minimised, f not aliogether
elerinated, Exactly, these were the clo-
ments of the policy that we introjuced. The
change we have made is that we are irying

M‘f;,:_f_’ sl-vl(lg‘t‘.{w 2%6
to take the help of the wholesaler. That
is the only change. Thersfore, 1 would say
that we are operating the policy with a
changed instrument. 1t may be it Is & compul-
sion of the political system because when
we go in the country, what was the situation
that we faced ? If food iy not distributed
somewhere, the entire Government is to
be blamed. And there are political parties
which resorted to violence and said that
the Government was not distributing food.
We 100k the entire responsibibty in the
wholesale trade take-over. We took the
entire responsibility of meeting the people’s
requirements whether there were fair price
shops or not and whether there was a
public distribution agency system or not.
Therefore this rationalisation now raade will
insulate us politwally when we say that
we will make the wholesaler who is shilted in
the trade to operate, we will supervise
them, then there will be people’s superyvis
sion by people’s committees and others so
that the government may not come directly
m  confrontation with the pcople. There-
fore, with all this flexibility, I believe 1n the
Gove,ument’s  contention  that there s
no change in the basic policy. If at all there
is any change, as | said, it is only a tactical
change and [ believe they will go back
to the old policy and that they will be able
10 refashion a system, an admimstrative
system when they are ablke to create the
social and cconomic  commitiecs in the
rural arcas aond in the urban arcas so that
they get the co-operation of the people
and the efforts 1o defeat this policy by the
hoarders and others are eliminated and
thirdly, when they are able to have a
workable system, the co-operation  of the
former in it will be at the maximuom level.

w'lh't:pointk : 1 must say that the Gowenn-
ment has tzken a big risk bocause the
crux of tho whole policy is that they must
procure at jeast five moillion tonnes,
not more. They ste awsre of this and,
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threrefore, in this policy they are not de-
pending mevely on the wholesaler. It is a
good thing thit they have simultaneousiy
brought into opzration the public agency
system, thz Fool Corporation and the
croprative sector which will also procure
directly from the farmers. In this respocl
there has bzen  avery weleo ne declaration
by the Punjab Governmont which is the
biggest surplus State. They say that they
are prepared to purchase and procure 1t
direstly as they were domg last year. Last
year, [ believe, they have been gnen
Ras. 85-90. I think the two States of Haryane
and Punjab would have beenn able tlo
procurs -3t least that was their claun at that
tim: -1b> 1t 10 millwn tonnes. The Punyab
Governmeat 13 withng to procure foodgrans
and Idonot know why the Punjab Govera-
mant 13 ny bang allowed. In that State
they have mtraduced a pabhic agency. Lot
themhave thedommanceand the comman-
ding hsigh's.  We have wtroduced a mixed
ccon>my. In this system, let the public
agency have the commanding heights
so thit if we at any time realise that the
wholz.aders have not come out with the
whaut they have kept somewhere with the
favedars and othaey despite the fact that
they hive drawn a g scheme of <aper-
vision and control and they have taken
more piwers undze the Essential Commo-
dities Act for recoune to greater pe.aities
and p mishinetts like rigrous imrrivohment
and various other things—these are only
neg 1tive powers and what § say 18 an entirely
pouive step—to eliminate Wtogether the
nsk, if at that time this wholesaler system
is nn warking the other operation must be
able 10 come up, because we must have
at loast 5 miltion tonnes of whent Other-
wise we will bo in very serious difficulties
and ws will not be abjs to mnintain the
price sysiem.

Finslly, one more point we have to take
care of, In what way not only we have to
keop onr publle sgeacies snd the adminis-
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trative system and the Sta.c agencies to
be streamlined soas to be more efficient,
in what way people’s co-operation is to
be invioved—these ate matters to be imme-
diately attended to. One of the reasons
for the failure last year was that
we weie not able to involve the people.
This policy says that people’s co-operation
will be sought and people’s commitiees
wil supervise. The Government should
come forward as to in what offective manner
they should take the co-operation of all
progressive parties, the farmerss, the house
wives and youth and others. They should
sce 1n what effective manner they could man
these committees, in what effective way
they could superintendent and contrel
the entire opcration, so that we will be able
to make a success of it. Despite the higher
price given to the grower, despite the issue
price being raised from Rs. 91 to 125, what
hashappended with regard to the subsidy
18 this and T think it is ali right if we are
able to take carc of the subsidy The IFin-
anse Munster provided for Rs. 100 crores.
Our fear was that the subsmdy may go up,
thercby making a big dafict, which will
lead to more vpiral of inflation. This 18
most iequitous and every student of econo-
migs knows that milatioa hits weaker sections
mare. So, even thoush price to the consu-
mer wif} be raised, the fact that deficit fin-
ancing; 1o the extent, will be curtailed
18 & good step.  An importart point here
1 this. Because the whole thing 1s operaimg
m a spiral of inflation. whatevers eps are
taken to curtail nflation are good sieps in

the right direction.

Regarding vulnerability, I wish to submit
that the public distribution system shoukd
not be shrunk. Ewven if we have to import
a couple of million tonnes, you can increase
your avatlability, but for God's sake, don't
shrink our distribuuon system. There are
vulnerable section in the urban areas, rural
arca, industrisl workers, etc. There are farge
deficit States for instance hihe Mabarashtra,
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Bihar and others. The people arc poorer;
you should not leave them to mercy of the
wholsalers and higher price; they just can
not afford it, The vulnerable section of
society in the rural as well as the urban
sections and industrial workers must be
protected. This is my respectful submission.
Thank you.

SHRI INDRAJIT GUPTA (Alipore): Mr.
Deputy Speaker, Sir, I rcally feel as though
this debate resembles the operation of lock-
ing the stable door after the horse is stolen.
1 don't see the practical utility of the posr-
mortem. It would have been better if the
Government had a littie more good sense,
before they proceeded with such a radical
change, to have consulation with the other
parties in this House. They do not bother
about these things nowadays.

Now, Sir, the take-over of wholesale
trade, when it was first announced fast year,
was doomed from the very outset, from
the very beginning, because it sested on
the proposition of the Government that
this wholesale takcover was going to operate
not on the basis of the markctable surplus
but only on the basis of the marketed sur-
pluc. From the very beginning they made
it quite clear to the wholesaler and the big
producers and everybody that only on those
amounts of grain which you are condes-
cending to bring to the market—only on that
—~the Government will operate its procure-
ment policy. To that portion of it which
is not produced in the mandis and in the
market and is concealed and hoarded, we
will turn a blind eye. From the very begin-
ning this was there, 1 don't know whether
it can be calied a loophole because this is &
fundamental pre-condition for any success-
ful takeover. This pre-condition was
given up from the very beginning and this
betrays a total Jack of serious will on the
part of the Government to carry this out.

In 3972, the ruling party adopted this
policy at its Gandhinagar session putting

it forward as one of the basic planks of the
economic policies and planning.

in 1973, they said that thoy were going
to implement it. But, in 1974, they have
given it up. This is the road which has
been traversed from 1972 to 1974. Parti-
cularly, I charge this Government with
surrendering to a combined pincer pres-
sures from the two sides—-one of the pincers
operates abroad. The World Bank, in
its famous report, which was conveniently
feaked out by somebody - -we do not know,
was the subject-matter of the discussion in
this House a few days ago. In this noto-
rious Report, the World Bank claims to
give advice to India. And one of the factors
was that India should be prepared to import
anything from two to four million tonnes
of foodgrains in 1974.75. This was their
advice, wherefrom is it to be imported?
What is the location of the source ? How
it will be obtained and on what terms and
cunditions and at what price ? That we
do not know. And the World Bank did
not bother about these little details. Their
advice to the Goverment of India 15 this,
If you want to conirol the food front,
you must be prepared to import two to
four mifion tonnes of fodgrains which is
another way of saying ‘don’t rely on internal
procureraent but you look up for imports
from abroad”. I find that only a week ago.
our Commerce Minister, Prof. D.P.
Chattopadhyaya who was sent to Colombo
1o attend the session of the ECAFE--
Economic Commission for Asia and the
Far Fast—has been reported as urging in
that meeting for the building up of regional
and laternational buffer stocke of food to
help stabilise the prices. He suggested
that ECAFE should enlist the assistance
of the World Bank finance this sectol.
There is a method in all these matters. On
behall of Governmeat of India our repre-
seniative said 10 the ECAFE countries at
Colombo which echoes in a difiecont Wy
the same thing ‘Yes, siocks should be bulll
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up; in order 1o do that, do not rely on the
internal procurcment but go to the World
Bank also’. So, this 1s one pressurc that
worked. The other pressure 13 the yaternal
pressure. The All India Foodgrains Dzalers
Association—Federation of all India Food-
grains Dealers—a year ago, I remember,
were demonstrating in the streets of Dellu
here when 1t was announced that the whole-
sale trade of wheat is to be taken over by
Government  They demonstrated in the
streets of Delhu against it with black flags
4nd all that. They did 1t a few days before
the Communist Party brought a few
akhs of people here to support ths And
a few days before that, they portently vame
m luxunous cars and descended from therr
vehicies and marched 1n the sun for a  lew
hours, threateming the Government that 1f
they take over the whoksale trade, they will
declare a permanent strihe 1 all the mandis
Now, Sir, § find on the 29th of this month -
a few days ago -a press report has appearcd
i which the I ederation ot All-India T ood-
grains Traders' Association threw a sugges-
tion to Government Tirstly they sad
that they cannot give any guaranice 101 any
firm quantity of foodgrains delneries (o
Government. This fifty per cent of the
grains or whatever they buy, will be handed
over to the Government under the s«whome
But, before the ink 18 doed on the paper,
the Federation of Foodgrains Dealers had
made it clear that ¢\ cn this guranteed supply
of five or six muhon tonnes of grains they
are not 1n a posiion (o guarantec

They have wade it quite clear

“These estimater are based on ciop
expocimtions. The crop situation may
change because of unforeseen factors.
How are we ¢xpected to make good the
difference or what penaliies or compen-
sation can be given oc fixed ™

So, they are making it quite clear that
they are in no pesition to guarantee oven

1896 (SAKA) policy of wheat jor
1974-15 (Dss.)

this 5 to 6 milion tonnes of foodgrams
on which Government are depending
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Secondly, they have said something which
Government are fathfully echoing now,
namelv that the public distnbution system
should be reduced 1n 1ts scope of activities
and 1n the extent of tts acuvities  ft1s their
suggestion that only what are called the
vulncrable sections should be vovered by
the publi distribution system and sccondly
that too should be only in the deficit States,
otherwise 1t should be scrapped, that is,
they want to heep a sheleton of the pubhic
distribution system only n the deficit States
and takc care only of what 15 yet to be
defined as the vulnerable sections a5 the
Government says In other words, the
open market has 1o become the major
ficld of operanons to which the people
are being told to take recourse  Thurdh,
the foodgrains dealers” association have
cstimated a price of Rs 150 per quntal
n the Qholesale markets on the expecta-
tion that the pnices 1n the mandis will be
around Rs 110 to 118 This 1s what has
appeared 1n the press as part of their state-
ment.

The hon. Munster Shn F. A Ahmed
sard here the other day that they would be
allowed to sell in the free market or
the open market within the prescrnibed
cetimg  In the statement made here on the
floor of the House, that caling has not
hecn mentioned. Later on, we were told
that 1t would be Rs 125 So, they can buy
at Rs 108 and sell, according to the Govern-
ment, up to Rs 125 m the open market
But the foodgramns dealers’ association
says m ity statement that they evpect that
5t will b2 up to Rs 150, whrch means Ru. 150
per quintal or Rs 1 50 per kg So. they
have alko demanded withdrawal of all levies
on traders  They have suggested that there
should be no levy on iraders and the
mcrease which was made in the sales tax
Jast year should be withdrawn So  they
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have got a very conscious programme all
along the line, So, it is my suggestion
that they have done this under pressure
from the World Bank from abroad, because
they have in mind the question of giving
up procurement at home and, therefore,
having to resort to imports from abroad,
and secondly under the pressure of these
wholesalers who, Mr. Bhagat has just now
said, are going to be enlisted  as our new
instruments for feeding the people, that is,
the people who are the biggest hoarders
and speculators; these people have mounted
their pressure at home, as 1 have shown by
spelling out the components of their pro-
gramme.  This is the result now., Ttis not
surpricing that & paper like The Sratesman
has commented as it has donme. T went
through all the pepers to see whether
they could not be accused of being commu-
nist newspapers or leftist newspapers be-
cause there was a lot of talk going ap that
only lefusts and communists were opposing
this decision of the Government. Of
course, at one extreme is TAe Statesman.
Of course, I am not surprised at the headline
which The Statesman has given namely ‘A
sensibler  retreat’. Some are calliog it
pragmatc retreat; others sre calling it
tactical retreat, panicky reireat, s reireat
in disarray and soon. These are the various
headings which have been given, and I
have no time to read them all out. But
one big exception is The Sratesman which
says ‘A scasible retreat’, and it is hailed by
all the trading circles and hailed by all the
rich farmers in the countryside and not the
poorer and small farmers. Of course,
The Staiesman for once hus said:

“The credit for this must go to the
Prime Minister. It is a sobering thought
that had she taken us mach interest in
the original decision as she seems to
have done in reversing it, the country
couid have been saved this painfal and
cosfly cxperiment.”.

g 504 A
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Even The Sratesman is not able to deny
the fact that we are in for a fresh apurt of
inflation as a result of the sharp rise which
will take place in the consumer price of
wheat and other foodgrains. Even they
are alarmed. They say—if [I may quote
again;—

“The climination of the wheat subsidy
wiil not make a significant difference to
the size of the Centre’s budgetary deficit'—

in spite of what Shri Bhagat said just now —

“Because the gain on the subsidy will
be more than offact by the loss on account
of higher dearness allowance payments™.

Because the cost of living index will auto-
matically reflect the rise in the 15sue price.

“Further, since the take over of the
wholesale trade was abandoned™ -~

They say abandoned not just modified . .

SHRI A. K. M, ISHAQUE (Basirhat) :
That is what The Statesrman says.

SHRIINDERJIT GUPTA : 1 am coming
to the pro-Congress papers aficrwards.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SKRI
ANNASAHEB P, SHINDE) : There has
been an official pronouncement. on the
floor of the House. What is the necessity
to refer to what interpretation outside

agencies put on it?

SHRI INDRAJIT GQGUPTA : They
represent  certain  wel-defined interests.
We know who they represent in this.

SHRI A. K. M. ISHAQUE : Doss The
Staresman deserve 50 much sttention 7

SHRTINDRAIT GUPTA : My question
is—youcanreply to itat the end-—whether
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the saving on the subsidy on the one hand
will or will not incoease the cost of living
index 7 If it will, whether your employees
will not demand more DA ? If they do,
Shri Chavan will have to find the money to
pay them the DA 7 1If so, will not recourse
be had to inflation or not ?

Some people are asking; why are you
quoting The Statevman 7 May I quote
from ane or two papers which cannot by
any streich  of the imagination be called
unti-Congress or Opposition papers 7 They
arc all Congress papers. Take the Amria
Bozar Patrika.

SHRI X P UNNIKRISHNAN
(Badagara) : Why not quote March of rhe
Nation ?

SHRI INDRAKHT GUPTA : Hui views
are 100 well-known.

SHRI PILOO MODY (Godhra) . My
views are too well-known. | do not hude
them.

SHRI INDRAJIT GUPTA : *“The Union
Food Manister seems o think that a psycho-
logy of shortage resulting in hoarding at
alt levels is responsibie for the present crims.
¥f thus is a fact, is it not the Government™s
duty to comvince the people that there is
no shortage T

i rationcard holders get “due shps'
instead of rice and wheat and sugar, who
is responsible for creating & psychology of
shortage T Now a days in Calcutta, instead
of rations you are given ‘duc slips’ with
this written on it *Como again after a few
days. Just now there is no grain: but
it is Lo your credit,” Who has created the
peychology of sliotiage 7 T do not under-
siand this mwodem economic theory that
whin them §§5 a bumper crop and cusy
avallability of grains, then only Govern-
ment st go for procurement and distri-
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bution and when there is a shortage and
fluctuations take place—thete is shortage
from time to time—then we must give ap
this policy. Thus is turning it upside down
and making it stand on its head. The
whole idea of procurement and an effective
distribution system is precisely because
shortages occur from time to time and you
do not want people to be thrown at the
mercy of the free market and the hoarders.
If there 15 a bumper crop and there is plenty
of foodgrains gomng round, you would
require it less. But 1 do not follow this
1dea that because there 1s shortags and the
psychology of shortage, therefore, we must
give up this.

SHRI PILOO MODY : Why less ?

SHRI INDRAJIT GUPTA : Then The
National Herald . 1 do not think st 1s an anti-
Congress paper. What does 1t write ?

“Firmness on the part of policy makers
and greater efficiency on the part ef officials
would have produced better results. The
enthusiasm of Cangressmen and Ministers
shown at the ums of th2 takeover soon
waned. Most Chiel Munisters did not
want to assume additional responsi-
bility. Officials turned out to be sither
corrupt or inefficient.  The mighty FCI
was not equal to its task. Even some
Congressmen  found it advanta-<
peous to have secret hinks with traders
and farmers. It is a sad thought that
a good policy has failed on account of
the incompetence of the administrative
machinery and the insincénity of some
Congress leaders™.
The Hindustan  Standard  writes
editorially:

“Itis a pamcky withdrawal in confusion
under heavy pressure from the rural rich
and the resourceful merchants™.
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It speaks of a powerful support received
from the strong farm 10bby in the ruling
party, “The Government has made a
total surrender to the agricultural vested
interests, less because of the strength of the
assault from outside than because of the
efficacy of subversion from within.”" So,
this is a cross-section, certainly, of opinion
in the country.

So, 1 would like to ask, what is the
machinery going to be for *controlling™
the wholesale traders from, firstly, buying
direct from the producers instead of buying
from the mandis. Can you prevent it ?
Can you prevent the wholesale traders from
going direct 10 the producer and buying
where thers & no check, no control?
(Imterruptions) 1 ask this question because
they are supposed to give up 50 per cont
to the Government. Now, il they are to
buy at Rs. 105 and can sell up to Rs. 125
in the open market, and they themselves
have said that it will be Rs. 150—then, they
can pay more than Rs. 105 and still make
profits, While the Government agency
offer Rs. 105; what is there to prevent them
from offering Rs. 110 and still making a
huge profit in the free market 7 Where will
the Government get its supplies from ?
How will it buy ? What 15 the controlling
machinery, 1 would like to know.

What is there to prevent them, as they
themselves said, from charging more than
Rs. 125 in the open market 7 Why have no
procurcment targets been fixed for the
States. Tt means that the FCI i now
being reduced to the status of a godown-
koeper.  The FCPs job in future will be the
job of a godown-keeper, looking after some
godowns, waiting for the wholcsalers to
condescend to come and deliver some
grains to them which they will keep stored
in the godowans.

SHRI PILOO MODY : Even that is
dangerous.
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SHRI INDRAJIT GUPTA : It has no
other functions as far as I can make out.

I only want 10 say in the gnd that the
truth of the matter is—it is an unpalatable
truth but nevertheless the truth-—that defeat
was inherent in the scheme from the very
beginning because the will was lacking. The
point is that the will was lacking from the
beginning. There was half-heartedness,
corruption and sabotage from mside which
doomed this opcration take-over.

After all, there is wellknown economist
who I think is respected by the Govern-
ment also; he does a lot of work for the
Government—Dr, K. N.Raj., Dr. Ray
delivered a series of lectures early in March,
before this latest decision of the Govern-
ment was known, at the University of
Bangalore on the subject of planning and
prices in India. In that, he makes certain,
points clear. If | may just quote :

“It is, however, not for lack of instru-
ments in the technical sense that progress
in the required direction is now so slow.
It is basically due to the present batance
of social and economic power in the
countryside.”

This is another way of saying what Mr.
D, P. Dhar has said two days ago in
Parliament. The trouble is that we have
not been able to fashion a political instru-
ment capable of carrying out these econo-
mic decisions and plans. This is another
polite way of saying that the ruling party,
the Congress party, has aot got the will,
the political will, to carry out such radical
reforms. Dr. Raj says;

“This is why proposals for land reform
have been practically shelved and onc
hears refercnces to them only in muted
tones. This is why cven the moderale
proposals of the Agsicultural Prives

« Commission are cither not accepted or arc
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30 distorted in the process of implementa-

tion as 1o serve totally different purposes.

This is also why the proposal for a

muldly progressive Agncultural Holdings

Tax has been in effect ditched ™

1t 13 the same thing all along the Iine 1t is
not an isolated factor It is this powerful
socto-economic force which s operating
not allowing taxation on agricultural hokl-
ings, not allowing the wholesale take-over
$o be implemented, and it 1s thas factor which
has brought about this catastrophe

T will end with the dismal note with which
Dr K N Raj also has ended

“Such cquivocation and evaston of
responsibality at almost to all levels, and
ambivalence on \ntal sssues, offer no hope
of a reasonably smooth transition to
a more cavihised cconomk and soual
system  In fact, it is becoming incteas-
ingly clear that it 1« little use ccono-
nuts and others spending time trying
to work out more ' concrete™ and more
“practical” proposaly because the solu-
tions (0 most of these problems are not
only inter-related but reguire for ther
mmplementation the support of forces
that can emerge only through social and
politcal progresses ™

That 1s what has happened, and that 1s why
this surrender has tuhen place 1 would
end by warning the Government that thev
are taking the fires of mflation and food
shortage and encouraging the hoarders
and profitcers and il we are still here afier
another year we will so¢ that we have been
brought to the brink of catastrophe The
result will be that not more talk of govern-
ment takesover will be there,  You will be
provoking the people to take over food
stocks  May be in some places it will burst
out in anarchic forms, But people’s tahe-
over will come on the agenda, not Gevern-
ment take-over dny more. Pooplc trusted
you to do it and you fared them It does
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not behave the Minister to say here and
seck an alibt by suggesting that this matter
had the approval of the National Food
Advisory Council, the Consultative Commut-
tee of Parliament and the Conference
of Chief Mimsters The Conference of
Chief Minssters—yes, 1 know the majority
of them were pressing you to do thss
But we have a member on the National
Food Advisory Council and he advises me
that no such approval was gnen The
Consultative Commuttee never gave approval
for this Do not pass on the sins of the
Chief Ministers to other non-official members
of these bodies (Interruptions)

THI MINISIIR  OF AGRICUI -
TURE (SHRIF A AHMED) 1am sorry
to sav that approval has not been men-
tioned here

SHRI INDRAMI GUPTA 1t says
here It has been suggested  the policy
for the seventies in all 1ts aspects was consi-
dered and after careful consideration 1t
has now been devided ™ What does
thiy meant ' (fmterrgptions)  Now  that
they have deunded o go in for the
policy let them answer my  questions
What s the mechamsm by whach they pro-
pose 1o ensure that the wholesalers walt co-
operate with them °

SHRI DINESH CHANDRA GOSWAMI
(Gauhat) With a sense of unhappiness
I am approaching this Jdebate The fact
that the wholesalers have been brought
back into the wholcsale trade does not
comfort me and &I am confident that 1t
does not comfort most of the Members
of the House It does not give any comfort
ather to Mr I' A Ahmed and to Mr
Shmde or to M1 Maurya We strongly
believe that 1n a country like ours with
mtllions of tll-fed and underfed people living
below the poverty hine where a handful
of truders want to secure benefits by aru-
fictal manoewsting of prices and stochs to
the great nusery of poverty stricken mullions,
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we cannot afford to permit the {ree play of
themarket mechanism in essential foodgrains

15.34 hours.

SHRI VASANT SATHE [in the Chair]

If we want 1o obviate the miseries of the
people by control and dominance over the
surpius available in the market, it is not
only essential but also imperative that the
ulumate aim of the Government must be
to fashion its policies in such a way that
control s assumed not only over wheat
or rice but also over two or three other
commodities which are essential for the
consumption of the common man in general.
1t 1s with this objective that our party took
that devision and the Government followed
suit.

Now the question is : has the Government
madc a total retreat or has it abandoned
the policy? Opinions will differ. I feel
that it is nut a total abandonment, 1 feel
that because of compelling economic
circumstances there had been modifications.
At the same time 1 want to place before the
Government with all the camestness at my
command that they should search
their hearts and find out in the light

of the last one year's experience
why this modification bhas  become
necessary, and in  the immediate

future to remove all these shortcomings
and once again go back to the policy of
wheat trade take-over. After all, Sir,
Mr. Indrajit Gupta's contention or Mr.
Gopalan’s contention that there bas been
an absolute retreat, whatever may be the
qualifications, I think, will be a sweeping
generalsation and will be far from true.
We should pot forget one fact, in this con-
text, Todsy, Government has the
commitment 10 tske-over of acquire
dominion over the muplus stocks. This

7 A
is 2 commitment which our party has made
to the poople and which ow Govern-
ment has made to the people. Bat, the
Government has also a greater commitment
to fulfil, and that i, to make food-stulls
available, reasonable guantities of food-

stuffs available, at reasonable prices, When

the two commitments conflict with each
other, it may be the Government is
compelled 0 take some steps, is compeliod
to make some minor adjustments in order
to fulfil the second commitment and this
is what exactly the Government has done
in this particular case.

It may be that at a given point of time,
due to various political and economic
forces, it is found that a particular policy,
however taudable it may be, has failed to
fulfil the basic objoctives or it has failed
to make available to the people sufficient
quantitics of food at reasonable prices,
the Government may have to modify ils
policies. T am strongly of the view that
food is a subject in which, no party or no
group or no individual has a right to play
politics. Itis a subsect in which the Govern-
ment cannot ecither stick to a rigid or
doctrinaire attitude. Let us make a ro-
view of what had happened during last
year, after the take-over of wheat trade.
The purpose of the policy was to ensure
a remunerative price to the grower, &
reasonable price to the consumer, the
improvement in the svailability of food-
grains in the market and price stabilisation
and climination of price distortions and
hoarding. It has been said by many of
the right repction that the take-over policy
has fafled. Sir, J am not one who can
sccept such a view. To s greab extent,
it was sucecssful, Of coutse, the sudcess
was not 1o the desived extent, because
various political and econamic foross played
theie part. 1t would have beon & greatcr
sucteds, if persons like Mr. Pilpo Mod)
would not have besn thete and o
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they had not tried to put obstacies in
implementation of Government's policies.

Sir, we should also take into  account
the fact that the policy of wheat trade
take-over failed, 10 a great extent, because
the administrative machinery was not
toned up and it was not geared up to the
chalienging task. In this context, I would
like to ask th: hon. Minister, when you
have taken up a new policy, taking a great
risk, as Mr. Bhagat has said, what toning
up of the admimstiative machinery you
have done and what 1 your immeduate
programme to see that the policy which
you se¢ taken up, ultimately succeeds.
As I saud, loohing back, during last year,
we have that procuremeat was much
below the expected targets, resulting w
shortages distortion of prices, and this
has aggravated the present price spiral and
added to tne misery of the people. In such
a situation, 1 can appreciate that the
Government had to modily, to a certain
extent, 1ts stand and had 10 bring 1n whols-
salers. As 1 said casher. | approach this
sutyect wath a seme of untiappmess and 1
think many Members on this side of the
House will be happy to set a situation,
where, Government will be able to do away
with these wholesalers and where the Go-
vernment is capable of creating conditions,
wherein, at least these compulsions can be
temoved.

Sir, Goverament expects that by raising
the procucoment price ta Rs. 105 perquintal,
the present shortages, or the psychology
of shortages, as has boen described, will,
1o some extent, be minimised because
persons will be discouraged {rom hoarding
when they find that the price that is offered
to them i very remuntrative. It is precisely
with this in view, Government has fixed
the progurement peice at Rs. 105 per quintal
and has also given some ssope for adjust
ments to privade teaders. This will give
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incentives to the growers to dispose of their
stocks and secondly, will help in the removal
of cumate of shortages. In this context,
T would like to have a categorical reply
from the hon. Food Mimster as to how
does he propose to ensure that the price
of wheat docs not go beyond a certain
level so that it does not affect the vulner-
able sections of the population. That is
a basic quesiton about which ail of us are
agitated and I hope the Miumster will try
to gne some satusfactory reply to that.

As | said, economic compulsions have
compelled the Government to take up the
present policy Yet, if we waat o clear
the food front, we shall have to revert
back tothe tahing over of the wheat trade
in  the immediate future. 1 urge upon
the Government to do some heart-searching
and find out the loopholes because of which
our avowed and declared policy has fasled
and to plug them. Government has still
a duty to provide food to the vulnerable
sections through the public distnbution
system. I wish 10 wamn the Government
that «f there beany fadure i fulfithng this
obligation merther our pany not our people
will condone it

To a great exten, last year’s policy could
not be a tolal success because the
admnuistrative systent was not at alf tuncd
up to meet the chalicnging task. Even
tius new pohcy can succeed only f the
adminstration 5 geared up fo the task.
T would hke to know posiively what steo
Goverament propose to take to tune up
the admmistrative system. I would request
the snumister to mahe it plan to the adminis-
tratine staff and the heads of admmustration
that they shall have to pay the penality if
the haze n the food front is not cleared
up because of this devclopment.

SHR1 PRIYA RANJAN [’AS MUNSI!
1Calcutia—South) : Sir, the recent procure~
rent and price policy announced by the
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Food Miaister has allowed the political
parties to make serious criticisms on
behalf of and against it. When I consider
that ideology leads sometimes to 1omanti-
cism, I feel what the Government had done
perhaps was not totally against our policy
and ideology. But when 1 consider the
ideology sometimes based on reality, 1
feel what the Goverament did today is due
to the compulsions of the present situation®
1a general, if we carcfully analysc the policy
of our Governmeat and our party, there
is an ideological retreat over the announced
policy of the Government. This retreat
is perhaps because the ideological approach
towards the food policy by the Congress
Party was not timed up by the Government
administration as well as the section for
which this food policy 15 to be implemented.
1 do feel that this sort of dmsatisfaction,
which is prevailing in many young ideologi-
<cal or intelleciual progressive politicians
wday will not contitue next year if the
Government 2 check in time the faults
due to which they could not make & success
of the take-over policy last year.

I hope the hon. Minister, while he
rephes to the debate, will supplement
the declaration of policy which he had
made and make some of the points clear.

If the Government really want that a
psychological atmosphere has to be created
among the growers, it cananot be done by
mercly increasiag the prices, It can be done
only by solving the problems which
are continuing for the last two decades.
So, Government must do the following
three things. They should immediately
call 2 meeting of the Chicf Ministers sud
explein to then the problems. If they can-
not take over the wholesale trade in tice
or wheat, what prevents the States from
implementiag the land reforms. proposed
by the Congress Party {rom time to time ?
Secondly, they can creale a proper pay-

Micy 276

or
4«13 (Dit{
aholaxyinthemhdsorthemm. nnt
by (increasiog the prices but by setting up
& tribuaal o dispose of the Htgation
cases pending agaiat the peasants for the
Iast twa decades, as meatiosed ia our
psity manifesto and declared policy of
the Government. Thirdly, they should
enquire through the Chief Ministers in
how many State the agricultural labovur
legislation had been implemented. In those
States where it had a0t yet been imple.
nemed, it should bc done immetiately
Tt is the imprementatioi of these suggestions,
and mnot an ircrease in prices, which will
create a real psychological atmosphere
among the growers and peasants, Becouse, if
you increase the price, the benefit does not
go to the peasants; it goes to the whole-
salers and the middiemen. That has becn
our experience for the last two years. So,
Government must supplement their food
policy with the implementation of these
three suggestions by the Central and State
Governments,

When the Government aniwunced  the
tahe-over of the wholesale trade ;n wheat,
there were processions and demonstrations
by the foodgran dealers all oy er the country.
During the UP clections, if 1 amt not miu-
taken, the leader of wholcsale dealers,
one Shri Bishambar Dayal., announced
publicly that he will support those partics
and condidates who will oppoese the tahe-
over of trade in foudgrams and other
essenatial commodities in which there
wholesale trade at present. In the elechion
meetings ia U.P. and Orissa we have critwised
those pooplc as anti-people forces whuh
were against democracy and progreas.

If the Government are fully convipced
that this policy is being sabotaged by tie
hoarders and balckmackoteers, what pre-
venis them from taking rigorous action
against them? Why was the Essenti)l
Commoditits Act not ankaded 10
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give effect to - this? = Why did you
not emact some  legislation to provide
for death sentence for hoarders 7 You
can greale a. proper atmosphere for the
success of public distribution only if you
create terror among the hoarders and whole-
sale traders who are sabolagiig the policy
of the Gpvernmeat.

i do appreciate some of the arguments
of my hon. friend, Shri Gopalan. In an
atmosphere  of shortages, the people want
the basic necessities to be supplied to them
at controlled srices. 1 agree with him there.
But I cannot agree with him when he says
that his party cannot suppost the policies
of the Government. 1t is true that there
has b:zen a retreat from the progressive
policies by the Government in the recent
announcement. But piogressive  policies
can be implemented only through
th: support and involvement of the left
democratic forces. [ can understand a
political party like the Jan Sangh's opposing
our policy or criticising our policy. But
this party CPM did not show the courage
to go against the traders, that their food-
grains should be deposited with the Govern-
ment, should be procured by the Govern-
me A in all parts of the country. 1 know
pasonally what happened ia our State,
1 do not understand their philosophy; 1
d¢ not know what politics they are playing.
One rupee a kilo of rice is the demand of
the Communist party (Marxists) in some
states. They do not consider the aciual
figure fixed for the peasant to sefl the paddy.
The prive of paddy per quintal is rupees 73.
and they demtand one-rupee-a-kilo-of-rice.
That means, the price of paddy per quintal
would have to be decreased from Rs. 73
1> Rs, 43.  How can they give relief to
poasants if they say one thing in  the inter-
est of the urbah people and another thing
10-the tural people 7 The double standard
shiould be avoideq. They should be realistic
in their demabd.  Thope betier senses woukd

prevail on the Communist party
(Marxists), considering the present situation
in the country and the progressive policies
that we have undertaken.

We admit that we have our shortcomings.
We know there arc difficulties in the present
situation. There is no denying the fact
that they are not sabotaged from outside
but they are sabotaged from within also.
There are officials in the Food Ministry
and in the Food Corporation of India—
it is said that it is Full Corruption of India—
who every time, under some pretext,
sabotage the entire prospects. I would
say that the challenge against the hoarders
caanot be met by a political decision in the
Parliament; that peofitical decision should
have to be politically otiented among the
administration; otherwisc, this Gowvern-
ment cannot function effectively in the
interest of the peopk.

The policy of the Government is that
50 per cent of the entire procurgment will
be given by the wholesale traders. I do

not agree with this view because 1
have my own expericnce and I hope that
the Food Minister will bear me out.

In my State we tave not taken over rice,
but we had decic‘cd that the millowners
would give 40 per cent of the total
procuremrnt o us. But what was the
result? They could not give cven 15 per
cent. They say that they would not sell
at such a low price. 1f the motive ¢f the
right teactionaries is not only to topple

the Government but also to threaten the
democracy itself, if the wholesale tradeis
make a conspiracy that even what was
purchased from the peasants would not
be shown on record—because there is to
compulsion of the Government—what will
be the position of the government ? What
will be the position of the consumers who
like to buy foodgrains through the public
distribution system?
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' Another suggestion that I want to make
to the Government is this, Let us assume
that you will get from them what you ex-
pect. 1 agree that we have our short-
comings. There is scarcity. People will
get less than what they got on the earlier
occasion, 1 agree that we cannot claim
as much as what we were claiming in 1971,
But our demand is that we should get
through the public distribution sysiem as
much as we can. You distributed 11.4
million tonnes through public distribution
system, It is not a matter of joke; the
credit for that should go to the Govern-
ment, We appreciate the Government for
that, Why should the Government not
come forward once again? Why should
they depend on the open market? Open
market is the game of hoarders, Thewr
game is not to listen to what Mr. F. A,
Ahmed is telling, what the Government is
saying. Their entire game is to work against
the people, against the democratic insti-
tution. In Ahmedabad city you know
who played this disastrous game, It was
the hoarders, and they were claiming that
they would make the Government change
their decisions in other aspects also. If
that is so, Government must b alert about
the situation, what is going on outside.
1 do belicve that this is in no way helping
the present situation. Government may
come forward with new decisions on many
other aspects. How is our Internal Trade
wing functioning? There is an iatema,
trade wing in the Ministry of Commerce
which is supposed to look after supply of
essential commodities. But there is no
guarantee of the public distribution system
atall now a days. As Mr. Naik said
in the beginning, in every State there should
be an Interpal Trade Ministry, there should
be a public distribution department. to
Jook sher the distribution of essential
commodities—as much s they can. With-
out doing, thay, if the Government believe
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that, with the announcement of this policy,
poople will withdraw their demind from
the public distribution system and will go
to the open market to get chead food,
1 would say that they are mistaken; I would
not agree with them here, The attitude
of the wholesaler is not helpful. They
are anti-people. We must admit it and
my feeling is that the Government in spitc
of this decision can create and give some
relief to the people if they are sinoere in
their purpose and if the administration
should be tightened. 1 think the Essential
Commodities Act is to be change, State
legislations should bc brought out for
death sentence to hoarders. You cannot
stop the hoarding by the Police because
the police are in league with the hoarders
Only a popular movement involving populit
progressive forces 1s the only way for stop-
ing hoarding.

I know, Sir. In my on own Httle capa-
city 1 personatly had conducted de-hoarding
operations with my hundred boys and
brought out foodgramns from godowns
and other cssential commoditics worth
Rs. 4 crores in the Calcutta citv.
I was an eyc-witness to that. We gave the
advice to the Police, *You go to that place,
you will get the commodities’. The Poawexe
went, but there are many limitations of the
Act. They collected, they sealed them,
they took it somewhere and produced
it in the court. But people got annoyed.
But we went and without burning a shop
or a godown we were able to bring out the
hoarded materials into the market and gave
it to the police 10 sell @t in the market
Then people were happy. This sort of
an envisonment has to be created. It is
not that ‘he Police can do it rlonc.
it is oot that we should depead upon the
sdministration and the Covernmeat. Un-
less we think it seriously in this nsture, We
cannot meet the situation.

1 believs we are not back on our
progreasive policies.  We aro ot going back
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and if at all the Government want 1o consi-
der, let tham think not once or twice or
thrice but ssveral limes whether the damage
is done by clements from side or from
outside organized reactionatries and whother
there are a little bit arrangements within
the administration itself, The Government
must open their cyes on both the fronts.
When the Government want to take up the
cause of the people, 1t is not the people
outside but st is the anti-pcople forces within
the Government itself that want to sabotage
the whole thing and the Government must
take steps in that light.

1 am sorry today m tins House those
forces who weat to garland in diguise the
foodgrain dealers whea they weie in the
front of procession, were nut In majority
in the Parlament today in the opposition,
They ate out. I know they are celebrating,
Perhaps they also feel that even this policy
of 50°Z levy which the Government will
imposc on them they will be sabotaged.

I would ke to draw your attention to
one statement, a peculiar statement, the
Food Secrctary, Mr. G.G.L. Jone has
made. He explained thata limited manotuy-
rability has been provided to the wholesalers
in the now policy.  Sir, it is this statement of
the Food Secretary—what reaction and what
impact it will create on the people ? If this
statement comes from the Secretary, that we
have aliowed, that we have provided arrange-
ments to the wholesalers to manoeuvte the
thing, to do the thuings as they like, what
implication will there be 7 What audacity
has the Secretary got to make such a state-
ment ? Is it some arrangement with the
hoarders 71 would like to know. . . .

MR. CHAIRMAN : Mr. Munsi......

SHRY BLOO MODY : Why should you
.correct ? I will correct. [t is not your job.

SHRI PRIYA RANJAN DAS MUNSI :
I hope you will understand my position,
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The Food Minister should be careful about
this and the Ministty should be careful
about this. This sort of statement does not

help the situation. He is playing in the

hands of the right reactionary forces and the

hoarders To-day he food situation is

not the twue of the Government, it is the

people’s 1~sue  We shall Jook at it at the

national perspective and the national direc-

tion. My wholg feeling is - let the democra-

tic forces of this country and those who

really beheve in progressive action, let them

not create opportunistic arrangements
against this government at the moment and
think of topphing it.  They should be sen-
stble enough to understand the problems
within the Government and the problems

outstde the Government.

1 am sorry to know--I have read in the
newspapers—that some leftist parties are
going to unite tomorrow or the day after to
make a strategy as to how they can kunch
a compaign against the Government. Why
cannot they create a sirategy and create
an atmosphere 50 that the Government
can function in a manner in which the Govern-
ment 18 eacouraged to feel that there
are friends outside also who can implement
this policy. If this position 1s taken by the
combined leftist forces, I will consider them
less progressive and more opportunistic.
Left opportunism is also as dangerous as
the right reactionaries, 1 feel they will
not fall a prey to the left opportunists.
1 also hope that the Government will be
much more realisuic within one vesr to
understand and to analyse the entire system
of the administration though for the time
being, 1t may be a psychological o1 wleologi-
cal retreat at the moment.

16hrs.

SHRI PILOO MODY (Godhra) @
1t did the heart ot of good but the ears
a Yot of damage to listen to the two previous
speakers. T do not know ln what state of
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mind they must be. It is quite evident that  something new, they have to move by force

one cannot honour them by calling them
right reactionaries and one cannot glority
them by calling them left adventurists.
And T am at a loss of words what to call
them but whatever we call them it will have
t® be some form of neutrality, a ncutrality
particularly on a subject on which they
have had to eat massive doses of crow and
if you have eaten crow you will realise that
it is not & very pleasant thing to eat. I pity
them because what therr iatelligence did
not tell them to do circumstances have forced
them to do. It is really a divorce of in-
telligence from reality which has landed the
ruling party in this unholy mess of having to
drag to some body else’s tune and to sing
to somebody else’s piping if | may make
my metaphor. And therefore 1 think that
although one would have weicomed this
move, 1t s such a small hesitant move,
suwch a move without much thinking or
rationale, but it is 8 move in the right direc-
tion, becausc all other directions were
exhausted. The fact of the matter is that
they have neither believed m socalism nor
have they believed in the market eco-
nomy. They have only belhieved in pressures
and when pressures were accompsnied by
kicks they believed in them a little more.,
And for all these years my friends of the
CPl and their friends have been kicking
them, and whipping them and pushing
them and throwing them, putung words
n their mouth, putting thoughts in their
heads and some-times a hittle food in their
bellies. And it is with this sdea that this old
cart which 13 the congress party has been
moving hesstantly backwards. What have
they done to the economy of the country ?
What have they done to the food distribution
of this country 7 What have they done
to the food production of the country ?
T think history will have to really
serev the severest verdict on them.
Nevertheless when they find, as I said
before , that all these avenues are exhausted,

of compulsion, by historical imporatives,
in the right direction. Bu! even moving io
the right direction they are incapable of do-
ing by the volition of their own intefligence,
It is something on which they would have to
be pushed further I am not capable of
pushing them, nor do I want to push them;
let them realise it the hard way that if they
want the economy of this country to func~
tion, they will haveto find mentors in India
and not abroad. If you cannot find them,
keep looking for them, but keep looking
for them in India and not abrosd. (Imter-
ruptions). 1t s overi here; it is covert there;
that is why I keep on looking that side.

They have been pushed under the glee
that 1 see in their eyes; 1 only see a touch
of guilt in the eyes. Listening to the ideo-
fogies in this debate, [ entirely agree with
Shri Gopalan, with Shri Indrayt Gupta and
with the Government that they have done
everything  What sort of non-sense is this ?
Whom are you fooling ? This year only the
wholesalers have been brought 1n; next year,
the retalers will also have to be brought
n.  As somebody said, after all, the Food
Corporation of India has become a big
godown | do not even trust this godown
of the Food Corporation of India. They
have been godowning for a long time the
grains. Where does the food go T It cer-
tainly docs not go to the people. Every-
body is calling this expetiment &8 & meny-
mental folly of the takeover of the wheat
trade. Who has been benefited ultimately ?
It has benefited the politicians; it has bene-
fited the bureaucrats; it has beneiltod the
smugglers and hoarders.

The peapis of Mabarashtrs and Gujarat
in the course of last year alone, paid
Rs. 50 crores more for their wheat and
rice because of the zonal system. Thie littie
empire got only this much, The Chief
Ministers of States themacives have atiowod
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to create this system for themselves so that
they menipuiate the food in their own arcas.
And because of the zonal system, the people
of Gujarat and Mahatashtra had 1o pay
Rs, 50 crores more for their basic food. Who
i8 henefited ? Does the Government
henefit ? Does Shri Ahmed benefit 7 | am
not talhing in terms of an individual when 1
moentioned him, Did the Government bene-
fit or the consumers benefit ? Did the
retailers benefit 7 Did the wholcsalers
benefit 2 Did the growers benefit 7 Did
the producers benefit ? No, Sir. Itis
only those who smuggled these goods
across our international boundaries within
India who are benefited. They did
1t with the conmwvance of the officials, with
the connivance of the railways, with the
cunanance of the octroi and municipal
authonties and with the connivance of
every single policeman 1 the area. How
do vou think that food 1s going out ? You
can get any amount of Amul in the Persian
Guif if you cannot get ¥ over here; you
can get any amount of fice m the Persian
Guif ~pasmati good rnice—if you cannot
got it here. Are you suggesuing that this
take-over of the foodgraine was a great
virtue and a heroic act ? Who was the
ifero of the Soviet award ? What is all
this non-sensc that I have been heaning in
this debate ? How is it that this has been
done in & half-hearted manner by Govern-
menit ? The Government has done this
intelligent thing after ten years. The
only intelligent thing done by them is
the zonat system of foodgrains, This is
a hall-intelligent thing—not full-intelli-
gent thing. Why ? That is because the
people like the speakers over here from
your side-I inean {riends from the Cong-
ress side and the Communist side—
have been telling that just as this isthe
fashion these days that these young kids
put on tight-trousers with loosc shoes,
they have o do this thing. And
7 L88/1410
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with his much intelligence, socialist
becomes fashionable, communism becomes
fashionable, and if somebody says ‘Take
over wheat® therefore they take over whesat,
and if somebody says ‘Take over thisor that’
they do so.  After all, there is a rationale
behind human action and that rationale
can only be dictated by intelligence and not
by slogans.

Thercfore, although I cannot compliment
them on having received enlightenment,
I must ncvertheless congratulate them on
the fact that by mistake they have strayed
on the right course. I hope that they will
make more such mistakes, from your point
of view, from Shri Priya Rajan Das Munsi's
point of view. from Shri Unnikrishnan's
point of view, from Shri Sat Pal Kapur's
pomt of view, from Shn Goswami's point
of view, and from Shri D.P. Dhar’s point
of view. If they make more mistakes, it
may be that the people of this country wiil
be happier.

SHRI JAGANNATH RAO (Chatra
put) : Mr. Chairman Sir, the food policy
announced by the Food Minister last week
is cntcised by the Opposition as a retreat
or as a surrender. Some hon, Members
even went to the extent of saying that it
was an abandonment of the polxy cnun-
ciated and followed by the Government in
the previous year. Neither Mr. Gopalan
nor Mr. Indrejit Gupta nor Mr. Piloo Mody
has any improvemeats to suggest to the
policy announced by the Food Minister.
1 well appreciate their criticisms and they
have good intentions, but they have not
offered any 1dea whereby the policy an-
nounced can be improved upon. They only
want to show that Government have
done a wrong thing and that they are more
progressive and what Government have
done 1s & retreat or a going back on their
carlier policy. A responsible government
has to be responsive to public criticism.
When a Government finds that the policy
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enunciated by it earlier has not yielded
the results expected from it, certainly 18
it not open to them to review its policy and
make such adjustments as are ncoessary to
make it more successful ?

What have Government done this year?
They have not abandoned wholesale trade
take-over in foodgrains. They have not
abolished the different agencies which
existed last year to procure wheat and rice.
In addition, they have only added the whole-
sale dealers. What is the role to be played
by them ? They are also onc of the many
procurement agencies or purchasing agen-
cies on behalf of the Government.

I believe they have been introduced now
for two reasons  Firstly, last year, they
had been thrown out of their jobs. Secondly,
the price offered last year was not very
attractive, and it was only Rs. 76 per quintal,
whereas the produccrs knew that Govern-
ment were importing from abroad at a very
high price, and naturally, thc marketed
supply was not as much as Governinent
expected.  Further, last year was a lean
year and therefore procuremant was not
very heavy and Government could not pro-
cure vight mullion tonnes which they wante
to procure. Ttercfore, they have brought
m the wholesale dealors.

The guestion has been asked : What
cottrol do Government have on the opera-
tions of the wholesaie dealer ?  Let us not
forget that the wholesale dealers, when
they enter the market, enter so on a licence
given to them under the Foodgrains Control
Order or whatever other order there may be.
There is a licence, and their oprations are
scrutsrused every day by the Civil Supplics
Departments of the State Governments;
their accounts arc also to be audited. Not
only do they procure under a licence, but
even the storage is also to be licensed.
On any given day they cannot procure more
than a certain quamtity prescribed in
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the licence.  On any given day, they cannot
store any quantity beyond what is pres-
cribed in the licence, Therefore, that is
a sufficient safeguard to see that the whole-
salers do not play any mischief either in
the procurement or in the matter of storage.
Then, the question has been asked how one
could be sure that they would give 50 per
cent of their procurcment. As 1 have said
already. the quaniity procured is known to
the Civil Supplics Departments. Supposiog
a trader procures 100 quintals a day, he
is bound to give SO quintals to the Govern-
ment. So, that s known immediately.
Therefore, the apprehensions which are
entertained arc not warranted, and the whole-
salers certainly will have to function within
certain hmutations and under certain cons-
trants.

The Foodgrans Control Order will
be very ngid, and they have to operate
within the framzwork of the conditions of
the hicence ssued under that order.

Therefore, T do not see any reason why
we should appichend at this stage that the
whotesalers will play mischief.

It 14 also said that they are Feactionary
forces, and why should they be brought
into these market operavons ? We huave to
tame the reactionary forces also. We have to
disciphine them.  They huave been working
havoc outside when they were out of their
jobs. Therefore, they have to be brought
in. We control them by certain conditions,
by supervision under the Foodgrams’ Con-
trol Oeder.  Itts notopen to them to doan,
mischief as some mombers apprehend.

Government has not given up its base
objective. 1t has not abandoned the policy
in regard to wholesale trade in foodgrains.
What has been done is to effect a slight
modification or adjustment in the opera-
tions of the scheme, They have {ntroduced
one more clement into this schems,
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MR. CHAIRMAN : You mean to say
that it is wholesale trade taken over through
the wholesale traders themselves.

SHRI JAGANNATH RAO : I do not
say that; some people say that. I say that
the wholesalers are one of the procurement
agencies of Government. There are public
agencies, there are co-operative marketing
societies who will procure. In addition,
the wholesalers will also operate as pro-
curement agents of Government. It is only
a modification or addition to the list of agents.
It is not wholesale surrender, as some mem-
bers have putit. This was found to be neces-
sary and Government have done it. They
have not done it on their own. They have
consulted the Chief Ministers. The Chief
Ministers have a responsible part to play in
these operations not only in procurement but
also in distribution. Their views have also
been taken into account. It is easy to name
a policy sitting in Delhi. But the diffical-
ties of those who have to implement it have
also to be taken into account. Taking an
overall picture, Government have taken
recourse to this modification.

The policy of takeover of wholesale
trade in foodgrains has not been given up.
It will continue to be Government policy.
If Government had abandoned it, then it
would have been open to the Opposition
to criticise it as having retreated from an
earlier policy commitment. But that is not
the case. I would say that Government
should not only continue with this policy in
regard to wholesale trade in foodgrains
but also in respect of other essential com-
modities. They should strengthen the
public distribution system. One reason
why the policy did not meet with much
success was that there was no in-built machi-
nery for procurement and distribution. They
have to do that now. We must
strengthen the distribution system so that
whatever is procured reaches the vulnerable
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sections of society so that the scheme can
be a success.
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Therefore, I do not see any reason why
this criticism has been launched by the
Opposition parties. It is to make political
capital out of it just to show the public that
they are more progressive. I do not think
anyone of them is more progressive than
Government. But progressiveism has to
be coupled with practicalism.

There are sufficient checks to prevent
mischief. Government will have to be
watchful and be on the alert to see that no
mischief is done by any trader or anyone
for that matter, The officers of Govern-
ment incharge of supervision of these
operations should be more watchful to see
that mischief is not done. Government
should strengthen the public distribution
system so that not only foodgrains but other
essential commodities also are supplied to
the vulnerable sections of society. '

SHRI P. VENKATASUBBAIAH
(Nandyal) : The policy statement made
by the hon. Food Minister is before us for
discussion. Unfortunately, politics or
political ideologies have been injected into
the discussion so as to mislead the people.
Some Opposition parties have developed
a tendency to find fault with any measure
brought forward by Government.

1 remember a colleague of mine in the
Madras Legislative Assembly who used to
ask in every supplementary question, “If
so, why so ? and “If not, why not 7
This is the type of criticism that is being
Jevelled here. It is the responsibility of the
Government to feed nearly 570 million
people of our country. When we look back
to the performance of the Government all
these years, we have to commend the perfor-
mance that has been shown by the Govern-
ment . Previously, we were reinforced by
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the PL 480 imports. We had sufficient
butler-stock in the country, but now the PL
480 had disappeared. There is not much of
a butfer-stock, but 1n spite of the depletion
of the buffer-stocks by way of PL 480, by
having mternal procurement the Govern-
ment was able to feed the people which
itself 15 a commendable and praseworthy
duty of the Government.

At the same time, my congratulations go
to the ast millions of farmers in our country
who have maxmused the production
in spite of several difficuities that they are
facing today in the matter of getting inputs
at a proper price. Instead of congratulating
them, we do not say a wotd about the diffi-
cultics that are boeing faced by the agnicul-
turists today. Not a word has been said by
the leader of the CPI who does not believe
in the agrarian strength that a country
should get. He always think of certan
urban populations and their difficulties.

Another important factor in this whole
problem is the part that has to be played
by the various agencies involved in the
suceessful procurement and distribution sys-
tem. Firstly, it is the role played by
the Chief Ministers. Secondly. it is the
effective  functioning of the bureaucratic
machwery; thirdly, it is the popular res-
ponse or the public involvement in making
the dwstribution system a successful onc.
Lastly, it is the co-ordmating ability of the
Centra! Government siting in Delhl.

Unfortunately, a tendency has been
developed by the Chiefl Ministers of surplus
States not to part with their surpluses and
send them to the deficit areas where
there 15 need. The Chief Minsters of sur-
plus States arc afnd to face the public
i th: matter of nternal procurement,
Though there s a surplus in some pockets,
ithey do not want to procurc the surpius
available in their own States, but cvery time
they depend upon the Central Government.
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{futerruptions) 1 include here some marginal
States like my friend's. These are the
factors. Also, there is the burcsucratic
machinery that has been charged with the
distribution system. The less said about
1t the better. Publie response is also not to
the marh. These are the important factors
that will go for the successful distribution.

Another factor 1s about the change in
the policy that has been brought forward.
There is nothing wrong if the Governmeat
feels that the policy that has been bitherto
pursued was not abie to meet the aspira-
tions and demands of the pcople, and that
1t requires certam modificaticns. It is the
primary duty of the Goveranient to fecd
the people and 1n pursuance of that duty
they have to make certain modifications,
of course, within the framework of the
policy and thc commitments that they have
made to the people.

Nothing drastically has gone wrong here,
The procurement sywtems are available.
The public distribution s avaiable. On
the other hand, the co-operatives are alo
brought into the picture.  The co-operatives
arc not manned by burcaucrats, They
are manned by socio-cconomists, by public
workers who give of their best 1a the co-
operative mstitutions.

They can compele with the wholesalers
if they so desire. They con discharge theic
patriotic duty by helping the cooperative
wstitutions in this task of procurement and
dustribution. The wholesalers are being
asked to function under certain limitations.
They cannot go aad fleece the consumers;
nor can they go and extract at an un-
reasonable price from the growers. If that
agency goos wrong, there are other agencies
which can do these things.

We have boen orying hoarsz that we
should dispense with PL-480 imporis. We
have beon repeating that this country should
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achieve self-reliance. Unfortunately we
did not take steps to encourage the farmer.
Today he is in need of chemiczl fertilisers,
it is not there; water is not there and electri-
city is not there. He cannot produce more.
It is only the Indian farmer who has
faced up to the challenge. He was able
to revolutionarise agticulture. The per acre
yield of wheat or rice has gone up tremen-
dously. He has done everything to
maximise production, feed himself and
also the country, but you have failed . him
at the time when he requires fertilisers or
The only answer to this challenge
is to maximise production. In order to
do that we have to take certain steps.
Speedy implementation of land reforms is
one step. We should provide the where-
withal to small and marginal farmers so
that thsy can produce more. There should
bz stringent laws on adulteration. If a
man commits a murder he can be executed,
but a parson who adulterates food-stuffs
and commits hundred murders goes scot
frez unier the judicial system. This should
be changed.

water.

Wz have not taken over all the food-
grains. We have taken over only wheat.
It might be 26 million tonnes out of a total
quzntity of 60 oc 66 million tonnes produced
in the country. They have not taken over
rice or coarse grains. They are left in
the fres market.

You should not allow the State Govern-
ments to shut themselves up in ivory towers.
There must be free movement between ohe
area and another. The entire rice zone
in the South should be made a single zone
and there should be no barrier to free
movement. In Aandhra Pradesh rice could
not move from one district to another and
there was a lot of corruption and prices
varied tremendously. When the new
Chief Minister took charge, he abolished
that system and there is now free movement
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of rice in Andhra Pradesh. This had a
very salutary effect. The neighbouring
State Governments sheuld cooperate with
each other. The Madras Goverhment
should not encourage smuggling from
Andhra Pradesh or Andhra Pradesh should
not encourage smuggling of fertilisers
from Maharashtra or M. P. There is dearth
of chemical fertilisers in Andhra Pradesh.
There is no balanced distribution. A
farmer from Andhra Pradesh can go to
Maharashtra and buy fertilisers at lesser
blackmarket price than what he may
have to pay inh Andbra Pradesh for ferti-
lisers in blackmarket. You must link
up this procurement or levy with the supply
of chemical fertilisers. Now, we are facing
a very difficult situation. We should see
that the production programme is under-
taken on a war footing. This is my sincere
suggestion to the Government. They
should also see that the new policy which
they have adopted is implemented sin-
cerely and honestly. The administrative
machinery has to be geared up, more
effective steps have to be taken and they
must  ihvolve more public institutions.
Public involvement must be there and
Governhment should not remain aloof from
the main-steam of public life. If it happens,
the distribution system or the procurement
system will not work. By these barriers
between State and State, there is great
disparity in prices. For instance, between
the price of wheat in surplus States like
Rajasthan, Haryaha and Punjab and that
in deficit States like Maharashtra, there
is great variance. It may be Rs. 50-60
per quintal. How do you allow it to
happen? After all, India must be treated
as one and we must be able to provide
foodgrains, whether it is wheat or rice or
anything, at reasonable prices whether
one lives in Punjab or in Maharashtra.

1 whole-heartedly endorse
policy announced by

the new
the Government
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and I suggest that Goverament should see
to it that the Chief Ministers, the coopera-
tive institutions and the public agencies
are involved in this and they should also
ses to it that this new policy is made success-
ful. If it is not made successful, then,
wa may have to face disastrous conse-
quences.

SHRI RANABAHADUR
(Sidhi) : Mr. Chairman, Sir, we are dis-
cussing the wheat policy again. Once
upon a time, a man with his son was taking
a donkey across a bridge, the by-standers
started laughing and said that both of them
ware walking when the donkey was without
a rider. When one person got on to the
donkey, they again laughed and said that
only ons persoa got on to the donkey. When
both of them got on to the donkey, they
still laughed and said that both of them
wzre riding on the poor donkey. Finally,
when both of them started to carry the
donkeay on their shoulders, the donkey fell
into the river and was lost.

SINGH

So, whatever may be the policy, there
are always people to criticise it. What
is required today is to divorce food from
politics. This is one sector wherein we
. cannot experiment, and for that, Sir,
[ respectfully submit that our leaders must
show statesmanship when we are dealing
with food. Statesmanship, today, has
been experimented with in many ways.
When food is the matter under considera-
tion, one basic factor which must not be lost
sight of is the fact that whatever may be
the policy framed by the Government, the
implementation nfachinery must be wide,
and strong enough to implement it. When
I say this, I would like to draw the attention
of the Government to the fact that when
you talk of a levy on farmers, you must
take it for granted and that for each farmer,
there must be at least two or three police-
men to take the levy out, which by itself,
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is an impossibility in this country. The
farmers will out-number the policemen,
at the present moment, by more than 50,
and so, you should not frame a policy
which cannot be implemented. The only
force that the statesmen, at the present
moment, can use, when they lack the force
of police, is the force of economics. It
is only when recourse is taken to punitive
action, and economic forces are disregarded,
that Amul and Basmati rice are sold at
cheaper rates in the Gulf states and we g0
without it. Then, when we talk about
traders—I hold no brief for them they be-
long to this county; they are also nationals
of this country and conceding the fact
that they do take recourse to measures
which are not ia the interest of the country,
the only method by which the traders can
be tamed and brought in line with
the policies of the Government, is to
make use of the economic forces to bring
the traders around. No other punitive
action will belp in this matter.

T was rather surprised when Mz. Indrajit
Gupta said that once the Government
blunders in this field, it will be the people
who shall take the matter into their hands.
This is a threat which has a very grave
consequence. It is a threat which at this
Juncture should be firmly gripped and used.
Today whatever policies are framed
and  implemented by Government,
they seem to hang in the air because the
total implementation machinery ®elongs
to the officials. In order to obviate the
possibility of the people rising up, this is
the time when the Government in utmost
statesmanship should involve the people
themselves as regards the food policy.
The only one catchword 1 suggest in this
connection is consensus. Whatever the
failings of the people, they have been be-
cause our people are not used to this western
method of majority rule. Even today in
our villages, consensus has\a hallowed place.
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If a consesus is used to implement the food
policies at the village level—whether it is
the consumer committee for each mohalia
or gram panchayats that are given this
responsibility we shall have a different
performance in this field. A

Regarding the offer of Rs. 105 pzr quintal
made this year, this is too late and too little.
Rs. 105 last year would have bzen most
welcome and it would have meant maxi-
misation of our production, not this year.
Much water has flowed down the bridges
of the Jumna and Rs. 105 falls short again.
Hypothetically speaking, if the Government
had taken more courage and announced
a higher price, there might have been a
buoyancy of production on the fields,
similar to the one witnessed in 1969. 1
want to remind you that it was in 1967
and 1968 when wheat prices rose to
Rs. 160 a quintal that there was a certain
buoyancy in the oroduction in the farmers’
fields and we got a production which we
still envy as a target, It would have been
fitting if a courageous step had been taken
while fixing the prices. What we have as
food policy today is not going to remain
tomorrow. I happen to be a farmer and
an M.P. 1 had a sorry experience with the
Agricultural  Prices Commission where
we, the representatives of farmers were
told that we could only offer our own
opinions, without having the benefit of
knowing what the opinions are going to
court for. It was a one-way discussion.
This year one factor has to be taken note
of by alf the countries which are facing food
shortage. It is high time we noted this
factor right away. This year the world
is going to have the biggest wheat crop in
history. I wonder if this matter has found
the attention due to it. With this factor
in view, | plead that the Government should
not rest on any matter of prestige in enter-
ing the international market, if the prices
of the wheat that are available, due to this
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bumper production, are economic enough

to help us to build a buffer stock.

I also feel it an honour to bring to this
House a message from a person from my
constituency, a person who lives in the
fastness of the Madhya Pradesh forests.
This village consists of only threc huts.
He is six feet six inches tall and he wears
only a loin cloth. Whea he visited mz
fast month, his story was sordid indesd. He
receives two kilos of foodgrains per month
if he walks 20 miles to the fairpricz shops,
whereas only three years ago there was a
baniya in his village who had kept him alive
even during the drought of 1967. When
I told him that our Governmzant has almost
made up its mind not to import foodgrains,
he said would you take my msssage to the
Government that | want to live, whether
the prestige of the Government remains or
not? Thank you.

MR. CHAIRMAN : T want to make an
announcement. The hon. Minister will
reply to the debate at 6.15 p. m. So, |
would request hon. Members to stick to
the time limit in order to cnable the Chair
to accommodate more hon. Members.

SHRI B. R. SHUKLA (Bahraich) : Mr.
Chairman, at the very outsat, I congratulate
the Government for making a bold depar-
ture from the policy adopted earlier of taking
over the wholesale trade in wheat. 1 am
glad to note that they have not taken it
as a prestige issue. If is wrong to say that
the Government have surrendercd to the
monopolists, hoarders and blackmarketeers
or the big farmers. If it is a surrender, it
is a surrender to sanity, reality and reason
in the best national interest and the
interest of the pcople.

The basic mistake last year was the
fixation of unremunerative prices for wheat
because of which we had to face tremen-
dous difficulties and there has been all
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along bungling throughout the whole
country. We, the members of the ruling
party, repeatedly impressed upon the
Government to raise the procurement price
of wheat, But we do not know what
reasons, or unreasons, prevailed with those
who were responsible for handling the
policy on foodgrains, the prices were not
changed.

Now, socialism cannot be brought about
piecemeal, though our party Sstands
committed to mixed economy. We cannot
regulate the price of one commodity n
complete isolation, after leaving the prices
of commodities free in other spheres. 1If
the pricc of wheat has to be fixed, then the
prices of industrial goods, fertilizer, cloth
kerosens, electricnty, they will also havz 1o
be determined simultancously. Qur policy
want not successful because we wanted to
introduce wholesale trade only in  one
commodity. If we are not prepared to
regulate the prices of othsr commodities
which arc cssential for ¢veryday use, then
Jet us make a departure by not taking over
the wholesale trade in wheat, So, 1o that
extent, this policy is a welcome one.

We stand by the exploited, by the vulner-
able sections of society. I think every-
body in this Housc stands for the
amehoration of the cxploited, the weak
and the vulnerable section of society. Now
by introducing the policy of wholesale
trade in wheat, have we improved their
lot? Thearickshaw-wala is not getting ration
from the ration shop; the raiiway labourer
does not get the ration from the ration
shop. Only the black-marketeer is prosper-
ing. The middle-men are prospering.
For their benefit we had not introduced
this policy. Now wc have replaced the
wholesale traders by another class of
burgaucracts who themselves indulge in
exploiting the situation, Let us not tusn
the whole mation into a nation of dis-
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honest persons. Let wus create an
atmosphere where honest persons can
prosper without detriment to the weaker

sections of the society,

Bajra is available at Rs. 150 per guintal.
the price of wheat was fixed at Rs. 86
in the beginning and was then raised to
Rs. 95. Can there be a more cruel stroke
on the peasantry than this ? The whole
cconomy has turned topsy-turvy. There-
fore, this policy which has been revetsed
should certainly be  welkcome to all. By
allowing 50 per cent of the commoitios
purchased by the wholesaler to be sold at
any rate he likes, 1 would submit, the ccono-
mic forces would take care of themwlves.
There is nothing new in this When fate
Shri Rafi Ahmad Kidwai was the Food
Minister, he had 1aken bold measures.
Food was not a rationed commoduy at
that time and Hcavens did not fall, |1 can
say with confidence that there s no scarety
of foodgrains in the country. Fyven today
the tenants have git wheal in their stock,
but they did not  come forward with thew
stock because Government was not pre-
parcd (0 pay the remunerative prive, other-
wise, the market would have been flooded
with foodgrains and there would have been
no scarcity of foodgrains to any section of
consumers.

Now there is one danger. People who
belong 1o the vulperable section of the
society may suffer for some time by not
getting the foodgrains at a price within
their means. For that I would suggest that
the Government should supply them
at cheap rates; it should go in for cven
subsidising such sections, if necessary.

1 read some statcments coming from two
leaders belonging to Jan Sangh—one was
Mr. Kanwar Lat Gupta of Delbi and the
other, Shri L. K. Advani. They have said
that they are going to hold a demonstration
against fixation of higher prices for wheat
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Mr. Vajpayee, when U.P. elections were

going on, said that the price of wheat should
be fixed at Rs. 105 per quintal. Now when
the Government has fixed the price at
Rs. 105 per quintal, his colleagues are
coming out with a different version. They
want to hunt with the hound and run with
the hare. They want to take political
advantage of every decision which this
Government makes. There is no use of
listening to whatever they say. If we say,
retain the wholesale trade, they will say,
no, If we say, let everything be free, they will
say, no, it should be subject to statutory
rationing. They are prepared to say any-
thing at any time. If we say it is day, they
will say it is night; if we say it is night, they
will say, it is day. That is their attitude.

So far as our leftist friends are concerned,
they seem to be worried about weaker
sections of society. They say that the
Government is  rcactionary. They say
Government is influenced by hoarders,
by black-marketeers, by big farmers, by
so called kulaks, etc. I have to ask one
question. They talk so much for locomen
who move the wheels or indusiry and trans-
port, they plead so much for them. But
if a little pcasant retains a bit of foodgrains
for use before the next harvest, so that he
may not starve, you want to paint him as a
traitor, anti-national, anti-patriotic and
reactionary and so on, I say, India is a
country of tenants, peasants and middie
class people. We have got the system of
democracy. And if democracy is to be
maintained, then, the tenants’ position
should not be jeopardised. Government
has got massive majority. They can very well
say that tenants who do not sell the food-
grains would be sent to jail or prosecuted.
But what is the use of it ? If a microscopic
section of labourers can hold the society
to ransom, do you think that the small
peasants cannot keep a little thing for him-
self till the time of the next harvest ? He is
responsible for producing essential food
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commodities. Since they cannot pres-
surise the Government, you call them reac-
tionaries. * Nobody is prepared to listen to
them even if they speak out something
sensible, something reasonable, something
in their own enlightened interest.

Government deserves our congratulations.
Of course, infallibility is the monopoly
of Mr. Piloo Modi who has said that last
year our policy was a foolish one, it was
an unwise one etc. I do not share that view.
We could not ignore the political set up in
this country. After all. Food and Agri-
culture is a subject in the concurrent list.
lIts implementation depends upon State
machinery. We can’t dictate terms to the
State machinery. If the instruments of
implementation are not sharp cnough the
policy would fail. We have to give proper
shape to our policy. But we cannot say
that the policy itself was wrong.

1f the climate did not suit at that time, we
had made a departure. Lel us experiment
with it. After developinyg
country, chances get changed and one has
to adjust himself according to the circum-

all, in a

stances.

SHRI C. T. DHANDAPANI
(Dharapuram) Mr. Chairman, Sir, the
wholesale trade takeover by Government
and its going back on it is nothing but a
political stunt. Just for the sake of U.P. and
Orissa clections, that has been introduced.
And after the election was over, that
has been given up. Even the friends of the
ruling party do not seem to have appre-
ciated this decision. There is absolute
starvation death which is also subject to
exploitation by Government. The Govern-
ment is ever ready, as usual, to find a scape-
goat for this. States are lethargic in regard
to procurement of foodgrains. There is
mass discontent among the people. An
unwise decision taken by the Central Govern-
ment ‘was forced upon the Tamil Nadu
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Government  Excepting Tamil Nadu
Government, afl the other Statcs are ruled
by the Congress Party The FC1 organi-
sation 1 there under the control of Central
Government  What action has the Central
Government tahen against the State Govern-
ments or vested wnterests in the party or in
the society who did not co-operate with the
procurement of toodgrams ’ Proceedings
of the Congress Parhamentary Party would
show that the former Chairman of the
FC1 15 bemng cnmmallv prosecuted for
working agamst thc F ¢ 1  Nationalisa
tion 1tself happens to be o falure because
of the shortcomings of this Government
And the people of this vountry have lost
faith 1 the nationalisation programnies
wheather it 15 natiopalisation of the banking
industries  coal industries or any other
industins  The performance of the public
sector undertakings has moved that the
Gowernment are not delivering the goody
to thi pubhc  This is the position

1 want to ask one question from Govern
ment What steps are the Government
going to w@he n all these things * The
kaders at the centre wvery ofien give pro-
muses that the prices will not go up  This
was the promisc given by our Prime
Minister also  No action has been tahen
so far in thw regard Take for cxample
France Thev introduced virtnally a system
of price freeze 1n a number of food articles
to sutt their regulation  There was a stnigt
control on the profit margin for the essen-
tal commodiies 1 want the Govern.
ment to telf us whether they would see that
the prices are regulated and that they are
strictly controlied

About stocks, they have been telling us
that we have had enough stocks and we
necd not import wheat from other countrics
The hon Minmster for Food, Shn Abmed
has sard on 9th August, 1972 which has been
reported in the Economtic Times as follows

licy of whear jor
po 1974-75 (Dis)

Nov Food import

“Umon Food and Agriculture Manister
Shrt Fakhruddin Ali Ahmed today ruled
out mmport of foodgruns to meot any
shortfalls 1n production as a result of
drought situation this year’

* Mr Ahmed sawd at a press conference
that the 9 5 milhon tonnes of buffer stoch
and the department s stock of foodgratns
would be suffiicnt not only to mect any
apprehended shiortage but will have a
carry-over mirgin ot 1 5 milion tonnes
for the next yecai Bosides the late
arnval of monsoon had improved the
khanf prospects

Then the Pume Minster also sad on 1t
Mav 1973 at Kanpin that theie would bo
no smports lhe report savs

Prime  Minster  denws  reports of
mpuoits

s
The Pimie Mmnter  Mr Indira
Gandhi today described as false and
nuskeading press 1eports thut India would
ynport 7 mulhion tonnes of foodgrains

The Mmuster of State Mr Shinde abo sard
in Bangalore m Shri K Lakhappa’s State
that there would be no import of food m
1972 After four months, he sad m
Poona on 11th December, 1972 that ‘Ships
are coming next month carming wheat’

17 brs

SHRI K LAKKAPPA (Tumkutr) what
was wrong n it ?

SHRI C T DHANDAPANI 1| am
coming to thut point presently  The Prime
Minister denied the fact that they were
gomng to mmport wheat At the same time,
a report m the Indian Expiess of July 23th
sad ‘Government decide to import 6 5
mijon tonnes of food” 1 am stating sl
this and quotimg all these things yust 1o show
that Government themselves did not kpow
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the stock that they were having in their

godowns for distribution to the public.

Even the USSR which experienced one
of the worst droughts in 1972 and had a
bumper harvest last ycar had purchased a
large quantity of wheat which helped it to
bolster the wheat supplies.  Argentina had
offered a large quantity of wheat which we
could have purchased The report says:

“Argentina has offered to supply
regular quantity of wheat, provided India
is prepared to sigh a long-term agreement
for about fowr years.”

At that timz, th: Central Government
ware very reluctant to do so. Had we
catered into an agreciment with them, we
would not have paid more price for the
whz1t which we are importing from abroad,
and secondly the people in certain States
would not have starved.
Governmeant

I accuse this
of deliberately discarding
th: offer made by Argentina and wasting
the  Government money and actually
starving the people in cettain States.

Now, T would like to say something about
my own State Tamil Nadu. As far as we
are concernzd, we grow more paddy. We
oifer sonz padly to the neighbouring States.
We used to send it to Gujarat, West Bengal,
Maharashtra and other States and we used
to direstly dzspatch to those States and we
have received congratulatory letters from
them. But the Central Government has
curbed it. They do not want the Tamil
Nadu Government to have direct dealing
with other States. We are short of certain
commodities. For instance, we need elec-
tricity from tke Kerala State and we need
pulses also, and we have to purchase them
directly from them. On the contrary, we
arc prepared to give them paddy. We had
made an offer to the Kerala Government
asking for water in e®change for paddy.
That offer still stands.

1896 (SAKA) policy of wheat for
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That has been prohibited by the Central
Governmeat. At the same time, the West
Bangal Government is being permitted to
import rice from Nepal. 1do not know how
this is possible. The West Bengal Govern-
ment will purchase rice from Nepal through
private agents. The Reserve Bank khas
agreed to sanction the necessary funds.
This has appeared in the Hindustan Standard
of 12-1-74. Business between one State in
the country and another country is being
permitted, but within the country itself,
trade between two States is not permitted.
1 do not understand this logic.

306

Before the takeover of this trade, the
Government of Tamil Nadu were getting
35,000 tonnes of wheat a month. The
demand was much more. After this so-
called progressive measure , the allotment
was reduced to 9,000 tonnes. Those who
have been habituated to wheat and wheat
products have been deprived of this esscntial
item of food. The policy which Govern-
ment have introduced has been gracefully
taken back. The policy was evolved by
Goverament not for the common masses
but for political gain, just to plcase some
people within their party and the partics
with whem they are allied now.

Another unwise decision taken by the
Central Government without consulting
the concerned States was this. The Food
Ministry issued a dictatorial order sitting

in Delhi like the Nawabs and Padshas
of the

Moghul period, that is lifting
the restriction on movement of coarse
grains. In order to make coarse grains

available to some States, they dired up
availbility in other making these States
famine areas leaving the people to starve.
This is neither a wise hor a rational policy.

1 want to ask Government : have you
made any assessment of the requircment of
cach Statc ? I have no objection to one
State having a surplus diverting it to a
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neighbouring State through the FCI, But
the sysiem which you have introduced
arbitrarily will not help the States. Jt will
only lead to national disaster. The principle
which the Government of Tndia have evolved
with regard to single-State zones for wheat
and rice should be followed for coarse grains
as well. In the case of wheat, Government
have declared a policy of collecting 50 per
centlevy. But the very same Central
Government, the very same Food Minstry,
has refused to comply with the request of
a State Government to collect levy of coarse
grains in order to feed the poor and vulnera-
ble sections of its people. The entire coarse
grain trade has been handed over to the
traders. The pecople of Tamil Nadu are
at the mercy of the wholesals traders.

Another demand was put forth in the
matier of groundnut and groundnut oil.
Nowadays the price of edible oil 1& exorbi-
1ant and the common people cannot afford
it. They want cheaper oil. But just to
help the big monopoly houscs like Tatas
and Burlasfor manufacturing soapsand other
toilet items, the Central Government refused
permission to the Government of Taml
Nadu to put a levy on groundnut and ground-
nut oIl We are demanding this to ensure
avalbility of these commodities to the poorer
sections of our people at reasonable rates.
But this demand was not conceded. I do
not know for whom the Minmstry and
Government are functioning here.

Shri Venkatasubbaiah was also saying
that there inust be a single one for the whole
of the South in regard to rce,  We strongly
opposeit. If this is introduced in the South
certainly the reaction will be very bad;
the repercussions will be vory bad, and the
consequences will be very bad.

With these words, I conclude,

SHRI C. M. STEPHEN (Muvaity
puzha) : Mr. Chairman, Sir, 1 fecl
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relieved that I am not weighed down by any
measure of heaviness, nor do [ suffer frof
any compunction of conscience when'{ rise
to participate in this debate. No sense of
sentimentalism 13 crippling me either,
because, according to me, this is not a sub-
ject for sentimeatalism. This is a subject
for our cvsluation on a factual basis.

There are two methods by which we can
approach this subject. One is the theore-
tical point of view and the other is the
practical pomt of wiew, Theoretically,
f you had taken the position that the whole
sale takc-over was a fundamentally far-
reachng and basic and revolutionary
step, then any dilution in that siep will
certainly disappoint persons who are taking
up that position. On the other haad, 1f
sou approach this step of wholesale take-
over as a step induced by practical cons-
derations to face a particular situation.the
only yardstick by which this maodification
is to be judged 1s by the consderation as
to whether this modification will aher the
situation.

1 am not one of those who has wver
heid the view that the step of wholesale
take-over as announced by the Government
was a revolutionary step,  After ail, what
18 revolutionary about #? There is no
change in the production reiationship: there
1% no change in the relationship in the agri-
cultural ficld, Trade relationships arc
allowed to continue at least 1o the extent
of rotail trade. The wholesaler is aliowsd to
operate in all other aress; and ¢ven with
tespoct to foodgraing, out of the 100 miltion
tonaes of foodgrains that have to be pro-
duced in this country, the atea to becavered
was oaly to the extent of 24 million toones,
which is sbout 25 per cent. With respect
10 that 25 por cent, we say that the whole-
saler shall oot opooute and the quastum
fized was cight milos wames, To the ex-
tont of cight miltion toobes of wiheat, for
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2 particular class of wholesale operators,
we said you shall not operate there, 1am
unable to find ady basic revolution in this
step. Absolutely none at all. It has, of
course, a practical side. As againstthe eight
million tonnoes which is fixed as a target,
we achieved 4.5 million tonnes. The short-
fall is to the extent of 3.5 million tonnes.
My friends on the other side, and some of
my friends on this side also, some openly
and others inadvertantly or covertly, were
postulating that this is a surrender to the
wholesale trader. My friend Shri Piloo
Mody was supporting it by saying that “we
have won and you have lost™ as if this is
a victory for the wholesalers. [ refuse to
contribute to that position.

What cxactly is th: essence on which

we operated? We wanted voluntary
warrenlee of  foodgrams by the
agriculturists  of this country at a

price level which was lowsr than the
price level operating in the market. We
said there wiil be no wholesale available
to you and therefore you will have to sur-
render the grains to us at a price lower
than the pricc prevailing in the market,
aod we said that you can sell it cither to the
retailer or to us, Therefore, the question
was we were confronting not purely the
wholesale trader but we were confronting
the vast masses of cultivators in (bis country,
demanding and creating a situation where
we thought they could be compelied to hand
over foodgrains to us at a lower price, Rs.
70 or Rs. 80 or Rs. 90 or whatever it is,
when the ruling price was far higher. We
failed to get the calire quantity. Acoording
tome, it isa miracts that we got 4.5 million
tonnes by this voluniary operation.

Here they say that we have completsly
fuiled. ¥ do not understand  how we have
fafled, We must find out how exactly the
Agriculturists could be induced to hand over
the foodgrains to us, We are romoving
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the total ban on the Mmlcsalar. The
retailer was there atready operating. What
was necessary is to create an atmosphere

in this country where under the vast masses
of agriculturists would be made feel that at
least tomorrow they will have to hand over
the grains to us. That psychological situ-
ation had to be created by political action.
In the creation of the political atmosphere
who contributed what ? There, [ place the
Opposition completely in the dock. The
Jan Sangh, the Swatantra and the whole-
salers were trying to create an atmosphere
in this country whereunder they made the
agriculturists fee! that if only they could
hold back they would be able to get a higher
price. I can understand that. The CPI
(M) joined them. The CPI started anti-
hoarding campaign. The strategy of the
olher parties also was to create tsmsion
whereby the Government would be com-
pelied to give up its policy with the result
the wholesalers would succced. In that
sirategy all the friecnds were cooperating
with each other in creating a tense situation
inthe country. If, therefore, we have not
been able to induce the agticulturisis
to hand over the entire stuff to us, it
was because of the opposition parties
who from their own point of view combined
to create an atmosphere whereby the agri-
culturist was induced to hold back the

gram.

Let us look at it in another way. The
Agricultural Prices Commitcion’s Report
says that 20 million acres of land are under
wheat ‘cultivation. Assuming that there
are about 12 to 15 mullion boldings under
wheat cultivation and each agriculturist
withholds half a2 quintal of wheat what
would have happened ? The total wheat
that—would have escaped from the hands
of the FCI would have been five million
toanes; no hoarding is necessary for that;
no smuggling is necessary for that. This
wholesale operation, intuitively resorted to
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by the agricultunsts running into mullions,
would have had the effect of depriving the
FCI to the extent of 3.5 million tonnes.
It wall, therefore, be wrong to charactense it
as a total fadure. It has succeeded to a
certam extent.

We are facing a new situaion  Produc-
tion 18 not as high as we thought Imports
are not avaiable Here I wish to refre to
to what my friend Mr Indrajit Gupta was
saying He says that if we import from
somewhere 1t 1s bad, but If the same stuff
comes via somewhere clse 1t 1s absolutely
good That sort of approach 1s wrong

Let us not be ashamed of our achieve-
ments which are really grand  In 1947, the
population was 30 crores Then we were
importing to the tune of 40 lakhs of tonnes
of foodgraine Today the population s
60 crores  In 1972 the imports were to the
tunc of four fakhs of tonnes Only with
imporied stuff we can feed 30 crores in
1947 and today 60 crores are bemg fed with
with our mdigenous stuf This s a
heartnmg putire and this shows that there
15 a real achwevement by the Government
n refation to ity agrrcultural and dustriby-
tion policies

Today, the change-over 1S not so material
at all ‘We say that the wholesalers can also
operate under certam restramts  Thos s
all we are saning  Now, Sir, a sort of
adjustment 18 being made May 1 ask, n
Soviet Russia, in 1917 or 1918, did you not
resort to & particular step 7 Did you not
resort to a new cconomic polky 7 Did you
not rewrt to a ‘tax on the farmer* pohcy 7
Did you not give up that policy ? Did you
mR re-introduce the same thing ? Did
you jump on {o the position of collective
farming and all that 7 The is absolutely
necessary because we are dealing with the
guestion of foodgrams. When we have to
feed sty crores of people, whether Govern-
ment should take-over or they should permit
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other people also to operate in the field, is
the real question. There are wholésalers.
Ths is & mixed economy. This 1s ndt &
completely State economy Thus is not a
monopolistic cooperative economy either
This 1s a muxed economy. There are traders
and they assist us to & certan extent they can
can assist. What we should do 18 to put
them under certam restraints and under
certain regulations It 15 only by tnal
and error that we can succeed This
18 the only possible thing In taking
over wheat trade, 1 do not agree that
we had taken a revolutionary step and
mgving it up, mmodifying the take-over
policy, 1 do not agrec that there 1san)
surrender 10 the monopolists or 1o the pro-
fiteers It is against & hard situation that
we took thus step  The practical result
was, to the extent that we expected, we could
not procurc Wec arc resorting to som
other step, to achienve greater procurement
<o that we are able o hold a buffer stock
The proof of the pudding » in the cating
The test 13 whether, without mport, vot
will be able to make available the maximum
1o the masses m this country and whether
thes invidious, sinful dstinction  between
State and State surplus and defxit will end
whereunder, in Kerala 1 have 1o pay
Rs 5 per Kg., whereas across the border
m Tamul Nadu, my fricnd 13 to pay onls
Rs 1 %0 per Kg If this 18 s0, national
integration 13 not gowng to be achieved
Yherefore, equalisation has got to be affected
3 thus will contribute to that then of course
1118 & step in the right direction snd 1 welcom
this step.

it vowe e g (oret) : vt s
sy 40 g% avire fevwr a¢ agt fong €
§ 1 Y8 ¥ guitfy wow & saway ff dw A
svare i wrlt wour g 1 o wperfe
& Tt Wt g Wit sheow e ¢ awfiemn
% g ¥ i wvewy vy + v ¥ e v
woere ¥ /g & ware wt grerdes fre
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T ¥ & OF AT AR TR S A
i 31 arde W e T g W
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SHRI SHYAMNANDAN MISHRA
(Begusarai) : Mr, Chaimws, to my
mund nothing could be a greater treat fo
the hon. Mambers of this House than to
hear the observations that have been madc
by the members of the ruling party today on
this subject. It is obvious bow easily and
perfectly they can perform Shirshason, We
on this side of the House cangot claim to
perform Shirshosan in the same maune!
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all the epithets their own lexicon. Now
the apprehended crisis has come. And none
except the ingredibly credulous or abjectly
peychopantic coul expected that  this
schzrae was going to succeed. This has,
therefore, proved to bo mums-adventure and
it has ended ina smoke, in a flasco.”

We would have been happy if this scheme
had succseded, because we do not want to
play politics with food. In & totalitarian
system there can be politics without food
but in democracy there must be food with-
out politics.

What | want to ask to other side is this.
Are you prepared to free food from
politics 7 If you want to bedo that. than
of course, the people would be happy.

We all are a8 much concerned, Mr.
Chairman, that the breakdown m the pubiic
distribution system has to be preventod
at all costs, The breakdown would
spell great miveries, unspeakable misenes,
te the peoplc who number at least 150 to
160 million—the people who depend on
public dmstribuwtion sysiem.

The so-called take-over, which my hon.
friend, Shr Indrajit Gupta, was lamenting,
was not a take-over at all. Was it a take-
over if you had a hmited ohjective of
procuring a particular quantity of food-
grains ? That is a semantic perversion; that
s a linguistic violence, to call it a wheat
take-over, It was, indeed, not a wheat
take-over it was a step with & very limited
objective of procuring a particular quantity
of foodgrains. And yet the hon. members
on that side, and some hon. members
on this side also, trumpted this measure
83 8 groat progressive measare, What did
the Soviet Union sgy when the Burmese
Governmeot had taken over food quite
8 fow yowrs back without adeguate
preparetion 7 They had said that the
Burmege Governtuent hid Jaunched a kind
of misadwnture and, thecefore, it hed
resulted in & grout dem) of misery to the

7 LSS /M-11,
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people.  Anything which is tried fo be done
without adequate preparation is indeed a
kind of adventurism, and it was that which
this Government had taken recourse to.
Yet, the hon. members of the Communist
Party of India thought, that it was a pro-
gressive step even though they knew in their
heart of hearts that the Government did
not have the capacity to put their scheme
through, that this party could put this
scheme through. Now they know, because
they happen to be a cadre-based party, that
this party has no cadre to work in the fields.
Do they not knew the state of organisation
of this party ? The kind of organisation
that thus party has is a motley crowd which
only believes in augmenting the heat-waves
of the words as a substitute for progressivism,
Yet, the Communsst Party of India thought
that this was the Party which could be ex-
pected to put this scheme through. Did
they not realise that, under a democratic
system, there are certan constrainis on
coercive methods to and one could not take
recourse to them.,  All these factors, they
honew perfectly well. And yet they preten-
ded that this scheme was going to succeed.

I would like to submut to this House that
the so-<called take-over bas not faled; it
was, 1n fact, & very lunited objoctive, a very
moderate objective, of procorement of &
particular quantity of wheat, and even that
has failed. One of the mnam ressons for
a failure of this kind 1» the kind of sloga-
nism or pscudo-tadicalism that is Sourish-
ing in this mutual admiration society which
the ruling party has formed with the
Communist Party of India. Now we find
a strange kind of pbenomenon. (Intevrips
tions). 1 have told you that I would have
been hapyy if they had made it a success.
1 do not make & thcology of anything.
Those who make theology are traditiona
lists. Ido not betieve them to be democra-~
tic socialist at all. What s the kind of
thing that we find now ? The Prme-
Minister tries to get & vertificate of progressi-
vism and socialism from the Communist
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Party and the C.P.I takes a certi-
ﬁutehmnthe?ﬂmcMinist«oflndh
as being the only democratic party which
bolieves in Socialism and does not believe
in violence. Did not the Prime Minister
say the other day at Bhubaneshwar
that that is the only party in the
Opposition ?

So, the certificate is being exchanged
between the two.

AN HON. MEMBER : That is why vou
should not involve in violent activity,

SHRI SHYAMNANDAN MISHRA :
We will never do that,

1  have alweys  held this view
and told this Houss earlier that the
Prime Mnister of India can be trasted
to declain hke Lenin and perform
like Maharani Gayatri Devi. That is the
kind of leadership that is being provided
to the country in the matter of sociahsm,

SHRI B. V. NAIK: The Hon. Member's
remarks are very uncharitable to Maharani
Gayatrd Devi, another Hon. Member of
this House.

SHRI SHYAMNANDAN MISHRA :
Onereanydoesno:knowwhaherthel’dm
Minister involved herself in the task of
policy-formulation. When it, comes to
nationalisation of coal it is sad  that
it was the fate Mr, Mohan Kumaramangalam
who was responsible for jt. Whea it comes
1odnhbmolwbut.itismid0mh
was Mr. D. P. Dhar the Planning Minister
who was vespomaible. When it cones to
devaluation had it besa said that it was

an open mind. I remlly do pot
know how this can be done.  And the real
source of many of these troubles is this that
where Nehru feared to tresd, the preseat
Prime Minister rushes in Nebru at the

ic wheat kr
pol ym"';ms (D’l:g

height of his own politioal power and that
of his party did not embark upon ceriain
schemes, but the present Prime Minister
takes up those schemes, without going
into the practical aspects,

And, so far a3 wheat scheme is concerned,
failure was builtsin in it from the
very beginning. None of the Chicf Ministers
except the Punjab Chief Minister agreed.
The Chief Minister of Punjab believed in
it. The Chief Minister of Punjab had very
organised market and he alone probably
belicved in it and no other Chief Minister
took any part in it. And the story goes
and T put it to the hon. Minister of Food.
The story goes that he did not believe in
the scheme and he perhaps had also an
open mind like his boss, the Prime Minister,
on this subject. And even now you find
that there are so many kinds of contradictory
statement, The hon. Member, Mr. Chandra~-
jit Yadav, who happens to be the General-
Secretary of the ruling party has said that
it has failed miserably and the policy of
the party was not implemented, The hon.
Minister of Finance saxd a few days back
that there was no question of two-tier pric-
ing in wheat as in the case of sugar. But
what has happened now ? It would be a
three-tier price system as Mr. Madhu Limya
says. The hon, Minister of Planning She
D.P. Dhar, said at an Economista Con-
ference that the public distribution system
required to be strengthened.

What does the hon. Minister of Food
say 7 He says that the pablic distribu-
tion aystem roquires to be pruned
and that is what the hon. W'
said just now. In no case should it
not be pruned to the disadvantags of the
rural massos, Rut what you want to do is
10 restrict it 10 certain cities atd indastrial
aress. 1f that is going to happon, that i
golng 1o be & matter of greut distress for the
rural people.

Thete are certuin Seatures of the scheme
which do not give us much bopes that this
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scheme would succead. Let us ke the
question of licensing of the iraders. There
would oaly be a great deal of corcuption
in the matter of liceasing of the traders.
This pont has been made by so many
members.  How are you going to impose
a levy of 50% on everyone of the whole-
salo traders ? There are many loopholes.
It appears now that the prices are gowng tQ
reach 4 new high and the situation may take
4 more serious turn. 1 have a feeling—:his is
based on facts—that the prices of food by
1974 end are going 10 be increased to the
extent of 40%  That 15 because the ssue
price is going to be increased from Rs. 87
to R4, 125, The pivotal thing in the whole
price structure s going to be affected ad-
versely. It has heen claimed probably by
many hon. Members —that 15 very much
n the nunds of the hon. Members — that
thare would not be any necd for a subsidy.
it had been rightly poinied out by often
that this was going to be off-set by the pay-
ment of DA, to government employees.
You have to strke a balance somewhere,
How that balance is going 1o be of diimte

4 bhantage to our financal system 15 et
to be seen,
One toolly does not  know  what

s the rationsic behind fixation of prices at
a level of Re. 105, Thic has not been
disclosed to us by Government <o far, Why
should it not be more than Rs. 105 ? Why
should it not be less than Rs. 105 7 The
Agricyltural Prices Commission has re-
commended a price range from Rs. 90 to
100. How has the Government come to
this figure ¥ On the basis of the present
day situation, # scems that they expect
about five millfo tonnes of gralns during
rabl season from the wholessle tradems.
Bt our inforrastion is that carlier the
Wholesals traders had promised 6.5 million
tonmes. Why haa this botn scaled down
from the wiwsisale traders ? We reslly
do not know whesther it is for a considera-
tion. That is & fatier of groat concern to us.

8 S. 22
1896 (SAKA) polli;yn? ’w(hg;:.)for 3
The whole question is this. We have to
secure about 12 million tonnes of food-
grains  to feed the public distribution
system. If the House assumes that we have
to have 12 million tonnes of foodgrains
to feed our public distribution system, it ap-
pears to me, that on the basis of this figure,
it may not be possible to do s0. This year
the rabi production 1 am afraid is going
to be only 609, of what it was during
the last year. It would not be any more
thao this. Last year, thc wheat proe=
duction was of thc order of 24.92
million tonnes. 1 fear It may not
cross the (wenty million mark this time.
This is indeed & very unhappy prospect,

Apart from the fall in productiou this
year, the price to be paid to the producers
might also affect the arrival of crops 1 the
marhet. And this is, for the first tim., in
our experience of many years, that no floor
price has been fixed for the producers.
if no floor price is fived for the producer.
one really does not know whether the pro-
ducer is gomg to take to production with
added vigour and enthusiasm. Similarly,
it appears to me, that there is going to be
no ceiding price either. Wheat is going
to scli at Rs. 200 or Rs. 190 per quintal,
and one does not know really how much,
but it is within the range of possibility, as
I see it, that probably it would be much
more than Rs. 150 which Government are
assuring just now.

There is a third factor which might militate
against the expectation and that is because
of the zonal restrictions. that seem to
prevail at the moment, and it may be
difficult for the wholesale trader to procure
the quantity which Government are now
assuring.

1 would like to mmake a suggestion about
what ought to be done about it. To my
mind, the more realistic course was not to
depend upon the quantity that the whole-
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sale trader would be scpocks to collect
but to supose levies on cvery market
and every wholesale trader pasticular
quantity could be Iaid down far pro-
curement by Government. Let them not
leave it to them and let them not leave it
to their inspactor to calculate what s 50
per cent of what has arnwved. The 50 per
cent that they arrive at is an uncertain quan-
tity. Oae really docs not know what it is
geing to be. If they want that 12 million
tonnes have to be procured, then let them
distribute it over all “ the mandis and
all the wholesale traders and make a
frm and perfect calculation about it and
ask them to deliver the prescribed quantity.
Probably they would cooperate with
Government.

SHRI B V. NAIK : Cakulate on what
basis 7

SHRI SHYAMANANDAN MISHRA,
They have got all the facts and dafa, This will
chminate uncertasnty. This will also olimi-
nate corruption. And we shall all co-operate
with Government because it will eliminate
corruption  Therr nspector might create
another hnd of havoc, ahbough he woukl
be going about i the name of supervision.

My final suggestion would be no in no
case, whether the apgency which sells to
the consumer 13 a private or 8 public agency,
the price charged from the consumer should
exceed by more than 12 per cent.  But what
Government arc seeking 1o de is some-
thing unconscipnable, because they want
to add 25 per cent by way of expenditure
on marketing operations.

wavefir s | sovfi ey o afeur
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SHRI A K.M. ISHAQUE (Basirhat)

Mr Chairman, Sir, 1 wish the policy, now
announced, & success. Tt is nothmg but
complementary to the old polcy. Before
I discuss the pomt issue, I would hke to
inform the House sbout the reaction of the
docile rural people. The rural people
have a feeling that they are being robbed,
being cheated by the crty people. the urban
population, by the sophisticated urben
population They say that their products
arc bought cheap by the city people, while
the city people produce little. They say
that the village people are working under
duress whereas the city populstion s not

under duress. They say that the lawof
putting a oclling on propertics has been
enforced in the rural areas but till now the

grievance is that the Government does not
ensure the supply of infrastructyre for
agriculture.

The Guvernment does hot undertake
any obligation to supply fertilisers or provide
wrigation facilittes, but it 18 very keen to
get then produce at a prie fixed by the
Government. Therefore, they have a feel-
ing that they arc being robbed by the sophisti-
cated wban population. Thew gnevance
15 that therr produce 15 bemng laken out
from the rural aress and city people atc
being fed. There are cities in this country
which dre statutory ratiwoning areas and
1t 15 obhgatory on the part of the Govern-
meat to feed them, but the Government
has not taken any responsibihity of fecding
rural people who produce The Govern-
ment should take this feehng w the rural
areas nto consideration

As the situation stands (oday  We have
got & sellers marker 1n Indwa and our food
poli.y 1 oriented on that Government
should see that the food policy is condi-
tioned by the production of fuodgrains,
Japan was a deficit country in food. It
& densely populated country. It became a
surplus country. How ? They did not
mect out stepmctherly treatment {o the
peasantry in Japan; they gave them a
very remuberative price. The Govern-
ment of Japan purchased all the products
of the peasantry and gave heavy subsidy
to thom. That gave a great incentive (o
production and the country has now be-
come surplus  ‘We couki have also done
this in this country. Wecould have pro-
duced more fertilisers in the covairy
and we vould have made provisions for
more areas to be brought under irrigation
Our people Bave dearnt the art of producing
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high yielding varieties of grains. We have
mad: progress. Simce Independence our
production has gote up by 220 per cent.
This production could be enhanced further,
if incentives are given to the people and if
the nacessary infra-structure is created in
the villages.

Th:_ charge is that the Government s
on the retreat  Where from ? When the
polcy was antiounced last time, the Govern-
ment hid a himited purpose  The Govera-
ment never took the responsibility of feed-
ing the entwre population of the country
Government took the responsibility of
fecding only the vulnerable sections and
the weiker sections of the society. (Govern-
nment policy left the free market to operate
I the new policy thit has beent annoutwed
now, there has been no retreat from that
stand. Government has declared  un-
ambiguously that the Government will
feed the vulnerable, the poor and the weaker
sections of the socisty. The amm is there
Only the strategy has been changed. The
modus operande that was accepted by the
Government previously somehow or other
forced the foodgrains to go underground.
Now, the problem before the Government
1, how to bring these foodgrains out of the
black-niarket. Fooa has gone under-
geound; , Goverament has to bring them out
This 18 the only concern at the present
moment.  Government his been utilising
the traders who were operating 1n the market.
I do not have any reqommendation for them.
But, they are the necessacy evils; you can-
not avoid them,

1n Maharaghtra, w2 had food nots, only
iast year, after the take over. If the take-
over policy was such a  revolutionary step,
if the take-over policy was helpful, how
is it that the prices of foodgrains went up,
as high as Ra. 10 per KOG in Maharashira
and how is it that there were food riots?
Any Gowrnment is warth the name, if it
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reacts to the feelings of the people to an
announced policy. It is nioe, Governmeat
has taken the feelings of the people into
consideration. So long as this Govem-
ment takes the feelings of the people iato
consideration, it will be helpful.

Sir, { would like to make two or three
suggestions to the Go.ernment before 1
resume my seat. They have now allowed
the traditional machinery, the trading
community to operate They have beem
asked to hand-over 509, of their stocks.

MR CHAJRMAN : If you want to make

all the thre: suggestions, kindly mention
only the pomts

SHRI A.K M. ISHAQUE : I will mention

only the pomnts I will not go beside the
point

Ido not have any objection to the Govern-
ment utlising thetr traditional channels.
But, my question 15, how do we ensure
that they hand-over 50%¢ of their stocks?
If the market system that obtains in Punjab
and Haryana was available m other parts
of the country also, Government, perhaps,
would not have been ina difficult situation.
1 would like the QGovernment to aswure
us that they wul obtain 50°, of the stocks
from these whelesale traders, Swir, I would
suggest that there should be contractual
agrcemeits between the Government and
these wholesale traders and if there is any
breach, of these contracts, these wholesalers
should be punished very stringently and
laws should be framed in such a way that
they can be dedlt with firmly in case of
breach of these agreements.

Sir, nobody knows what would be the
atutude of these wholesalers and nobody
knows what will happen a month or two
months hence. But, the symptoms arc
alrcady there.  Only a fortnight ago, wheat
was selling in Dethi at Rs. 2,50 per Kg.
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This 18 not from statistics, this Is our owa
experience  from the Delhi  market.
Yesterday, it was selimg at Rs 1 75 per
Kg The announcement of the polky has
influenced the prices in the market so heavily
But Tam ot sure whether this trend wail
continue. I am not sure either whether
other trends will also start operating But
if the price 15 an wndex then I am hopeful
that the pohiy now enum.iated by the
Government may carty us out of the difficult
situation T wish the poluy every success
and I would ask the Government (o pursue
this policy whole-hetrtedly and make it
a success
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THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED) : Mr. Chaiiman, Sir
I welcome this opportunity which has been
provided by this honourable House to
discuss this statement which I made the
other day before the hon. Members,

I welcome this opportunity for two
reasons; Firstly, it gives me an opportunity
of removing some misgivings which are
entertained by the hon. Members. It will
also give me at the same time an opportunity
to clarify some of the details of this state-
ment which I have before this House.

Before doing that, I would like to make
a few observations, and these are that some
of the hon. Members have expressed views
that, so far as the matter of food is con-
cerned, it has to be treated as a national
problem. I do agree with those hon.
Members who have suggested that so far
as this problem is concerned, let us have
a national outlook and let us not bring
politics into it, and let us try to see how
we can overcome the difficulties with
we are faced, how we can make food avail-
able to our people at a reasonable price
and how we can help in the increased
production of foodgrains and cereals and
other commodities so that we may not
have to face this kind of difficulty in the
future.

The second thing which [ would like to
point out is this. I think the time has
come when we should be clear in our mind
that this is not beeause of pre-conceived
ideas or ideologies that we have placed a
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certain policy before this House and before
the country last year. We thought that
the policy of take-over would help us in
having an effective control over the surplus
30 that there may be no scope for speculators
oo the one hand and there may be ao
distortion of prices on the other hand,
and it may be possibie for us to provide
the foodgrains which are the essential
commodities for the existence of our people
at a ressonable price to our people and
particularly the vulnerable sections. That
was the main objective or idea underlying
this policy. So far as procurement is
concerned, that was a procedure in order
to implement that particular policy. And
today when some people say that we have
revased our policy or that we have
surtendered our policy, 1 do not agree with
such a view. Of course, so far as my
friend Mr. Mishra is concerned and so
far as my friend Mr. Madhu Limaye is
oconcerned they did not expect much good
out of the policy which we had initiated
last ycar and they also did mot expect any
good out of the policy which we have
enunciated this time bui they have not
told us what is the better policy which can
serve the obyective which we have placed
before ourselves.

. Now, Sir, 1 would like to point out one
thing There is no question of surrender
and there is no question of reveisal in our
policy. 1 can reiterate and emphasise
that so far as this Government and our
party are concerhed, we accept the socialist
path as the proper path for the purpose
of development and progress of this country.
We are very clear about this, We shall
pursue this path. May be that we may
Bave to change to the emphasis from time
to time; may be, we may have to change
the direction from time to time.
But, we. hope that the gos} that we have
set defore ourselves will be achieved in the

fong nm,

Now, the question before us is this. Why
did the policy which we had placed bejore
the House and was accepted by it was not
a success? I cam give you a number.of
reasons for this. One of the Inain reasons
why the policy had failed iz this. The
very hon. Members who are now criticising
us had created such a psychology in the
country and, on the basis of which, it was
not possible for us to obtain foodgrains
from the cultivators.

T would like my hon. friends to realise

one thing. This was the policy pleoed
before the country by us. Also 1 acoept

- the suggestions given by the hon. Members.

But, this cannot be implemented through
our bureaucracies; that can be implemented
through the people of our country. Dicta~
torial form of Government would only
give a good-bye to democracy. And if
we have to say good-byc to democracy,
to freedom of expression, to freedom of
thought and to freedom of action. then
only they will make that policy a success.
The other method is by persuasion we
have to make that policy a success. We
have accepted the democratic method of
persuation lo see to it that the policy is
accepted by our people The only way
to make that policy a success is to run
cooperatives effectively at the lowest level
net for the putpose of obiaining surplus
foodgrains or other grams from the cuhi-
vators but also for the purpose of providing
the necessary inputs, necessary articles
which the cultivators require 10 boost up
the production. Until it is possible for
us to set up cooperative societies at the
Jowest viliage levels, it msy not be possible
for us to persusde u large number of people
to acpept the policy which can yield ressts
after it has beem practised and after it bas
boen accepted. What § want the bou.
Members to do is this. Are the Members
of the Opposition preparad 10 3o 10 the
villages with onr wofkets 1o #eo that such
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SHRI SHYAMNANDAN MISHRA :
Do you want us to go 10 the people?

SHRIF. A. AHMED : What I want my
hon. friend, Shri Mishra to remember 15
this. So far as food is concerned, let us
not have politics in that. Let us all try
to see if we can have a programme in which
all parties can be combined together and
mike that progress a success through which
only we can make the socialist method of
living a success . In a democratic set up,
this thing has got to be considered.

SHRI SHYAMNANDAN MISHRA :
They talk of cooperation only on the floor
of the House. They never seck coopera-
tion. That is only for public consump-
tion.

SHRI C. M. STEPHEN : Is it a matter
for collective bargaining?

SHRI PR, A. AHMED : Some of the hon.
Members made a referenwe to the fact
that today we were m this phght
becsuse there had bech no improvement
and no devolopment so far as production
was ooncerned. J think that they are
obvious of the facts and they are blind
to the faots and figures in our country when
they say so. 1 must give credit to Mr.
Madhu Limaye becasue he said that in
thecourss of the last five or six years wheat
production had doubled from abcut 1§
to 16 million tonoes to about 26 to 27
miflion tohnes. He was prepared to
accept i1, but he said that during the past
few years there had been no progress and
no improvement 30 far as even whest pro-
duction was conceroed. | would only
like to vergind him that we had achicved the
target to 108 mitlion tonnes of foodgrains
fa 1970:71, ant at that time, our whesat
vroduction was & little over 23 million
tonnes, But sven in 1971-72 when the totel
food prodaction had come down o a
little over 103 mibion tonngs, our wheat
prodistion hwd gote to about 28 million
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tonnes. In 1972-73, wheat production
came down from 26 miBlion tonnes to about
25 miilion tonnes or 24.9 million tonnes.
But may I say that | wouki not be wrong
in saying that that was not the correct
figure of production? The reason is this
that because we had adopted this policy
of takc-over of wheat trade, everyone was
anxious to play down the figures. The
cultivator, thinking that he would have
10 pay levy, was showing less and less
figures. My hon. friend says that this
year the production will go down to about
20 mihon tonnes. This is the kind of
thing which has been doing the greatest
damage to our countrv.

SHRT SHYAMNANDAN MISHRA :
May 1 say a word here? These poople
were saymg last ye.r, in spite of our stress
on the fact that they were not going to have
30 muilion tonnes, that they would certain
be able t0 achieve the target. After baving
spent Rs. 150 crores, what have they
achieved? If they exaggerate the figure, they
are not doing a disservice to the country
but when we say reahstically that they
would not be able t¢ achieve more than
this, then we are doing a disservice to the
country ! Is that the way to go about the
task? Am 1 going (o take a certificate from
him?Itis a peculair kind of thing that he
should say that we are doing disservice to the
country. This is my realistic estimate, and
this is my judgement. Why should he find
fault with it?

SHRI F. A. AHMID : Let him have
patience.

SHRI SHYAMNANDAN MISHRA :
The Members of his party had advanced
strange arguments; they had decried our
argunents as those of the reactionarics
earlier, Similar of arguments have been
advanced by hon. Ministet.

SHRI F. A. AHMED - May 1 submit
that the hon. Member has H1{ his say and
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I did not interrupt him then, and now he
should allow me to go on?

SHRI SHYAMNANDAN MISHRA :
He must not impute motives 10 us.

SHRI K. S. CHAVDA (Patan) : But
the hon. Minister should not attribute
motives. That is the point.

SHRI SHYAMNANDAN MISHRA :
Let him stick to his figure; [ stick to
my figure. I have given an example of
how the hon. Fmance Minister and the hon
Food Minister'were stressing last year that
they would be able to achweve 30
miflion tonnes; thsy had spent Rs. 150
croreson the crash programme but they
could not go beyond 24.9 million (onhes
What happened last year?

SHRIF. A. AHMED : The hon Member
should have the patiencc to permit me to
complete my statement 1 was trying to
point out that so far as 1973-74 was con-
cerned, we had placed the esumate before
this House that we were hikely to achieve
a production of about 113 to 1{4 million
tonnes of foodgrains, out of which we
had indicated that our production target
for kbarif was 67 million tonnes, and |
may tell the House that we have achieved
raote or less the target which we had placod
bafore th: House so far as rice s concerned.

SHRI SHYAMNANDAN MISHRA -
No, that is wrong.

SHRI F. A. AHMED : So far as rice
production is concerned, it is a bumper
crop, and we have nsver had such a good
rice crop as we had this year, We had fixed
a target of 40 million tonnes of rice during
the khariff season and we have achieved
that. 1 hope that during the rabi
aslio we shait be ubic to achicve the target
of rice. We have a target of 45 million
tonnes of rice for the whole year,

- b ol

It is true there has been some shortfall
so far as the production of muize is con-
But that has more or less not interfered

with the target which we had fixed for
the khariff,

SHRI SHYAMNANDAN MISHRA :
Lack of winter rains will not affect rabi
production? Lack of power will not
affect it?

SHRI F. A. AHMED : So far as rabi
is concerned, we bad fixed a Larget of about
47 or 48 million tonnes of foodgrains in
which we had fixed a target of about 30
million tonmes of wheat. That was based
on the fact that more arca under wheat
was brought under cultivation in the wheat-
producing areas and that more high-yiclding
varicties of seed were sown 1 the areas
concerned. So we hope it wifl be posssible
for us to increase it. But it is a fact that
so far as the winter vamfall is concerned,
we did not have winter rain and because
of the shortage of fertiliser the productwn
will be brought down to some extent.

At the same time, | would like to tell
the hon. member that 1 am hoping that
nothing will turn out so bad. So far as
the present comdition in comcerned, this
year we) are free from the rust which had
affected & big arcat of wheat last yoar.

Alse this year there it no hot wind. Oan
account of such wind, the grains get shei-
velled. The hon. member may say what
he likes. But this is the position.

Yesterday 1 had occasion to pass throogh
Haryana and a portion of Rajasthen and
I snw that the crop was in very goond shape.
Within 8 few days, it will be harvested
there,

1 am not & prophet like hirg, Intt 1 bope
it will be possible for us. if not to schiove
our target, st Jeast 10 achievs s produckion
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which will not be less than what we had
ast year, I thisk it will be very wrong for
anyono to say anything which wiill tend to
creste s psychology of shortage or to say
that there is golng to be“less production. . .

SHRI SHYAMNANDAN MISHRA :
This is th: psychology of complacency.

SHRI F. A. AHMED : a production of
20 millioa tonnes.

SHRI SHYAMNANDAN MISHRA :
This is more dreadful than that. Please
do not play politics with food. You are
playing politics with food.

SHRI F, A. AHMED : We are not.

SHRI SHYAMNANDAN MISHRA :
You will be responsible for starvation of
vast millions of pzople by having this kind
of complacency (lnterruptions).

SHRI C. M. STEPHEN : You have had
your say. Why do you mterrupt like
this ? We hive had a five-hour debate.

SHR! SHYAMNANDAN MISHRA :
Why do you say that we are creating a
psychology of shortage?

SHRI F. A. AHMED : Why arc you
not propared to accept facts? You have
created hell in the country by this kind of
psychology of shortage.

SHRI SHYAMNANDAN MISHRA :
We know our duty., We know what you
have done to the poople. The people
know it.

SHRI F. A. AHMED : While they come
hare, they say something and they do the
opposite thing ohewhere in order to see
tha! the problerns snd the difficulties with
which we are faoed are not overcomes,

Mhﬂmnmm&dﬁhﬂpm
rightly polsiled oct thar apart froin the
voliiy or the idislogy,

, W have o e from
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production of foodgrains, particularly
cereals in our country. So far as that
mitter is concerned, a large number of
suggestions have been made by hon.
members, Some of these have been given
by members of the Opposition also. They
have suggested that implementation’ of
land reforms 1s a must . They have said
that so far as cases pending against culti-
vators are concerned, they have to be dis-
posed of as early a< possible. Then so
far as labyur lezslation is concerned, it
should be done. These are some of the
Varous suggestions which have been made
by hon members. [ shill take them up
with the hon. Chief Ministers who will
bz coming herz  In fact, | have aiready
written to {hem (o sce that these are imple-
mented as early as possible At the same
time, they have also stressed that the require-
men's in ovder 1 increase production have
also to be provided to the cultivators, Out
of these requirements, the immediate
requircment. are the provision or the facility
of water, chemucal fertilisers, good sceds,
pesticides and so on.

1 would tike to poimt out that 1t 1s wrong
for hon. Members to feel that there has
been no progress or no development in
our countrv. So far as the provision of
irrigation s concerned, apart from what
is being provided through major and medium
irrigation schemes, wc have been laying
stréss on the provision of facilities through
mmor  irrigation. [ can tell the House
that every year we are providing minor
rrigation to meariy one million hectares
of land. We hope that this speed will be
improved in the next fifth five year Plan also.
It is true that though we have been doing
this, because of the consteaints of power,
we have not been able to take the masimum
benefit out of this. Now, a3 hon. Members
may have heard, the Minister of Irrigation
and Power has said that very eardy &t wilt
be possible for them to provide two ndflion
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kw of power, and I hope when this is avail-
able to the States, they may be able to get
the maximum advantage out of this.

So far as fertilisers are concerned, it is
true that today I have not been able to meet
the requirements of the States. 1 entirely
share the anxiety and the view of the hon.
Members that had I been able 10 provude
more chemical fertilisers, I would have got
at least 10 times more foodgrains to feed
the populatson of the country. But there
are difficulties which have to be considered
in this direction. So far as we are
concerned, we have provided a capacity
to manufacture about 22 lakh tonnes of
fertilisers mn our counyy. Last year, we
were able to pet only about 13 lakh or at
the most 14 Jakh tonnes of fertilisers. Un-
fortunately, we were not able 1o work our
units to their maximum capacity, and that
was duc to two main reasons. One was
the shortage of power and the other was
the strike in a number of factones. If
these two things are removed. and when
there is a provision for increasing the capa-
city form 22 Ixkh tonnes to 28 lakh tonnes
in the next year, 1 hope it will be possible
for us to get more fertilisers within our
own country and then we will be able to
supply them. Even that is not sufficient,

Hon. Members must realise that when
Y asked for estimates from the vatious
States, so far as the requirements of ferti-
lisers are conoemmed during the enmsuing
kharif season, the estimate that was given
to us comes to about 40 lakh tonnes; it
is only for khatif; it does not take into
account the rabi of 1974-75; it only takes
into account the kharif of 1974-75, Accord-
ing to the estimates submitied by the Statos,
they want about 40 lakh tennes, So . |
would like to point out that with the facilities
and  improvements which they have been
providing by giving them better quality
of secds, irrigation facilites and so om,
there is more and more demanst for chemical

1?7:’75 (ms'.;a =
fertilisers. Tt is not possible for a Govérr-
ment, by magic, to improve the production
by doubling or trebling it, which is rthe
quantity required by our country, There-
fore, we have to realise these difficulties
and limitations and constraints. So,
1 am asking all the Chief Ministers to hold
meetings at various levels, suggesting that
they should have a combination of
chemical and organic fertilisers so that it
may be possible for us to meet the country’s
requirements as much as we can. We
have also asked them to see that they should
depend not only on the cowdung and other
wastages in the rural arcas but the leaves
and other things in the neighbouring forest
areas have also to be collected and utilised
for the purpose of compost fertilisers.

At the same time we have to ask them
to use mare and more weedicides so that
whatever fertiliser is provided is used for
the growth of the plant and is not taken
up by the weed. Some hon. Members
suggested that the best method of making
food available is to put a levy on the
producer. I should not like to trouble the
house with details about every State. |
should like to plsce before this house
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per heciare you will be able to collect by
way of levy 12 Iakh tonnes, That is from
irrigated ares. From the unirrigated area
we bave worked out and we find that we
will be able to get 0.5 lakh tonnes. So from
both irrigated and unirrigated area in
Punjab we get 12.5 lakh tonnes as levy.
Weo have worked out similar figures for
Haryana and that comes to 6.6 lakh tonnes.
From U. P. the fgure is 7.8 lakh tonnes.
Therefore, if you really talk on the basis
of levy we would be obtaining much less
than what we did last year. It is easy to
give suggestions, but these suggestions
have to be examined having regard to the
facts and figures; if you find that ths is
a good way of doing it, there can be no
objection to our doing so.

We have tried the levy system last year
in Bihar and M. P. The poor peasant was
chased and the rich peasants were left
out.

SHRI SHYAMNANDAN MISHRA :
Who was responsible for this?

SHRI F. A. AHMED : Everybody includ-
ing yoursolf is responsible. I order to
impose levies,” you have to use coercion.
For the purpose of coercion, you have to
use various whom you call corrupt, this
and that, To what extent it can succoed
is & tatter which has to be considered.

Wa spent a good deal of time in discussing
this roatier what the pros and cons will
be. Unfortunately my hon. friend was
not present in the Consuluative Committee
of Parliament,

SHRI SHYAMNANDAN MISHRA : 1
am not & member of that Committee and
one cin bo a mewsber of only one Committee.

~the Nutinos]l Advisory Committee on
MMwwmmwhm
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SHRI F. A, AHMED : Therefore, I
had the benefit of advice given to me,
suggestions given to me, by a number of
Members of Parliament both from this
House as well as from the other House
and we discussed various matters. But,
I would like to  point out one thing. These
are something, some telling facts, which
held up the decision, to adopt a particular
policy.

After we took over the wheat trade,
fast year, between May 1973 and January
1974, there was a rise of Rs. 65-100 per
quintal, so far as the price of wheat was
concerned. It varied from place to place,
So far as Punjab and Haryana were con-
cerned, the price of wheat, in January
1974, was between Rs. 100 to Rs. 1035.
In UP, Rajasthan, Madhya Pradesh, it
was between Rs. 125 to Rs. 150. in
deficit States like Mabarashtra, Gujarat
and Bihar, it ranged from Rs, 210 to Rs.
250. What T would like to point out is
this. While in 1973, the difference in price
in Puniab and Maharashtra was only
Rs. 31, in January 1974, there was a
difference of Rs. 153. Similarly, in Gujarat
while the difference was only Rs. 77 in
February 1973, in January 1974, the diffe~
rence in price in these two States was
Rs. 115. Similarly, so far as the difference
in price in Karnal and Bihar is concerned,
it was only Rs. 4 in February 1973, whereas,
in January 1974, there was a difference of
Rs. 130. These facts are so glaring.

Now, the hon. Member has said that by
adopting this particular policy, the price
will increase and this will have its effect
on dearscss allowance eic. I would like
the hon. Member to remember that so
far 25 the indax is concerned, it is not based
only omn the price of wheat or coarse graias
which we give through the fair price shops,
but, it also depends on the prices at which
these things are available in the opea market
and the averags of the two is taken. If



367 Procurement and Pricing
{Shri F. A. Ahmed)

we are able to reduce this, big difference,
not only on humanitarian grounds but also
on grounds of economics, it will be possible
for us to bring down the index and there
will be no question of dearness allowance
and other things going up.

SHRI SHYAMNANDAN MISHRA :
The average of what has been (aken in
fixing the price at Rs. 105 per quintal?

SHRI F. A. AHMED : 1 will come to
that,

In regard to the pomt made by the hon.
Member that by increasing the price of
wheat supplied through the public distri-
bution system, there will be an increase
in dearness allowance and so on, my fecling
is that that will not be the resuit. Secondly,
the hon. Member has asked what are the
criterta which we tool into account when
fising the price at Rs. 105 per quintal.
I would like to point out that apart from
the suggestions which were given to us in
these several meetngs—Consultative Com-
mittec  meetings, Chief Mimsters' Con-
ference and the Conference to which my
friend had some obsection-—we also had
some basis. You hnow that, last year,
our procurement price was Rs. 76 and if
we add to that Rs. 4 which was given by
way of bonus and so on, it wilt come to
about Rs. 80. In fixing the price, so far
as the procurement of rice was concerned,
we gave a nise of about 33}.

Giving the same nise that we had given
in the case or rice 1.¢. 33§%, it works out
to Rs. 105, So, it is not only on account
of one fact but on account of the opinions
expressed by a large number of people
that we arrived a1 this figure,

Mr. Limays was under s misapprehension
when he aaid that this is the price we are
giving to wholcsale tysdlers, That is wrong.
This is the price we have fixed as our pur-
chasing price from the growers. | woull

APRIL 3, 1974

W
1‘7:-’78%‘;” s
Hke to assure the growers fhat we will
not allow the prices t0 go down to lees thet
Rs. 105. So far as the cultivator is con~
cerned, this is the price at which Govern-
ment is  going to purchase from
the growers.  If any trader offers loss to
any grower, he need not sell it to him; he
can come to us and we shall purchase the

entire quantity at Rs. 105

Regarding flexibility, it is very difficult
for the FCI to purchase at Rs. 102, 103,
104 etc. We havc allowed the wholesale
dealers to have some fBexibility in purchas-
ing from the growers We gre giving that
flexibnlity 10 public bodies like cooperatives
which will have to take a licence like a whole-
sale trader. This important aspect has
not been considered by many members.
While we arc introducing wholesale traders,
we have not completely fost sight of coopera-
tives, who will be made cffective for making
purchascs by giving them the same facilities
as we are giving to the wholesale dealers,

When we say that he will have to give
50 per cent of what he purchases to us at
Rs. 105, members nightly ask, what 1s the
control we shall have over him? So far
as Punjab, Haryana and to a great extent
UP are concerned, they bave a regulated
masket. The deals, whether they are done
by the Food Corporation or by the co-
operatives or by private dealers, are
regisiered net in one place but in three
places. The system: ia, as soon a8 he pur-
chases in the market, half of it he will have
to hand over 1o us. Our people wilt be
there to check. The price he is paying and
the qaantity b purchases will be recorded
Half of that quantity he will lmve 10 hand
over 0 us knmodiately io be tuken to
the Food Corposation. % smy Wkiog up
with the Chie{ Ministers the guestion of
soating up nos-officiel commisiens aol nly
st these contres bust alo sk the hopders,
s0 that there maty not be any smagsing.
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SHRI SHYAMNANDAN MISHRA :

.

Consisting of your own popular partymen?
26 brs.

SHRI F. A. AHMED : [ can tell Mr.
Shyamnandan Mishra that we are very
large-hearted; if he is prepared to accept
our policies and if he is prepared to co-
operate with us, 1 shall recommend to all
the Chicf Ministers and Food Ministers to
see that the assistance and cooperation of
all those who acoept our pohcics are waken
in order to see that this is effective.

SHRI SHYAMNANDAN MISHRA
Why do you not take a firm commitment
from these organized markets, from each
wholesale-trader that he will deliver a
particutar quantity, so that you are able
o attain the figure of 12 mufhion tonnes or
so. both rabi and Kharil ?

SHRI F. A. AHMED : It 1s wrong for
any one to believe that we have come to
any understanding or agreement with the
grain dealers. That 15 a wrong impression
which has béen created. But I would hke
to point out, that thts is ouwr policy; we
want to provide them with an opportunity
to have transaction in a fair way by which
they can also earn their livehhood, they
can siso have something as incentive o
do the work; at the same time they should
also do this work with a view 10 helping the
people and the Governmemt. 1 would

Wi or ¥
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SHRI SHYAMNANDAN MISHRA : I
am asking you to take a firm commitment
from them, may be on weekly basis or
monthly basis, There should be a firm
commitment from them. Do not leave
it to your inspectors. What they are going
to collect every day is an uncertain factor.

SHRI F. A. AHMED : I am asking
them that, whatever they collect, they should
hand over 50 per cent of that.

SHRI NATWARLAL PATEL : If they
purchase from the farmers directly. we
will not be able to keep our eyes open. |
would request the hon. Minister to ensure
that no trader is allowed to purchas directly
from the farmers. If they purchase directly
from the farmers, it will be impossible
for us to check. They should purchase
from mandis. They should not be allowed
to purchase from the farmers directly.

SHRI F. A. AHMED : As | pointed
out, so far as States are concerned. the
transaction is done in a regulated snanner.
But I also realise that there may be a possi-
bility of some having taransaclions with
the growers direct. Therefore, we are
fixing the quantity which they can stock
al a particular tme, and that guantity
will include the stock in their godown,
their stock in the purchasing centre and the
transaction which they make with the
growers, and we shail take the assistance
of th¢ non-official committees to see that
they do not induige 1 having on avrange-
ment with the growers which will defeat
this very policy.

oft e we (ofrmn) : dame F 1en
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SHRI F. A. ARMED : I have said that
today I am not going to distribute some-
thing to someone who does not existor
who are not there, If some one comes and
asks for a licence that will have to be done
in consultation with the State Govern-

ments.
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SHRI F. A AHMED : Have I not said
that T have introduced an clement here
that whatever facilities we want (0 give
to wholesale dealers will be available to
cooperatives?

Actually, 1 shall be the happiest person
if today the cooperatives can undertake
that responsibility and discharge that
responsibility,

And, so far as the issue price 1s concerned,
T had made it quite clear. Our policy had
been 1o provide as much subsidy as possible.
“There was a difference of about 10 04 12
rupees between the issue price and procure-
ment price. Now we have cakulated that
it works to about Rs. 26 or Rs, 27 or Rs.
28; we are increasing it only upto Rs. 25.
Some Members said, why cannot you
increase the subsidy., This matter has been
considercd by us. Now, if we increase the
subsidy i3 will have the effect of increasing
deficit fimancing in this country. S0, you
will know that this is the lesser of the two
evils which we have selected. There will
Be fesa pressure on our prblic distribution
aystem also. When the difference between

i

g R
these two is less many people would tike to
g0 to the open market instead of queveing
up here and there will be iess pressure
thereby. We really want that it should help
the vuinerable sections of society. So,
that aspect will be kept by us.

SHR1 PARIPOORNANAD PAINULI
(Tehri-Garhwal) : Some hon. Member
raised the question as to what will happen
if the dealer keeps better quality of wheat
with himself and gives the inferior quality
to the Government. What check has the
Government in respect of such a situation?

SHRI F. A, AHMED - That is what 1
have been telling. Whenever purchase is
made immediately hall of that he gives
This is what happens. We are not taking
it from the dealer, we arc taking i1t from the
cultivator.
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SHRIF. A. AHMED : 1 shall immediately
contact the State Goverament and whatever
assistanee is called for we shall ses that

it is given.

SHRI SHYAMNANDAN MISHRA
Docs the Government  contemplate
enforcing any oeiting price? Ot may we take
it that sky bs the Hmit so far as thy ceiling
price is concernod? Tnstend of sending detach-
ments of srmy and companies of centrsi
resorve force to Bihar, would you think
of sending mare of foodgrains to Bihar?
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SHRI F. A. AHMED : I think the hon.
Member will realise that during the Iast
month and this month as well we have
increased the supply of foodgrains to Bihar
more than what was done in the month
of January. He must also realise that in
about a few days’ time, some wheat will
also be coming out and there should be no
difficulty so far as availability of foodgrains
to Bibar is concerned. 1 hope he will also
help the Goverament to see that those
people who are hoarding the stocks should
also bring out the stocks.

SHRI SHYAMNANDAN MISHRA :
What about the ceiling price? May I take
it that sky s the limit for it?

SHRI F. A. AHMED : Some Members
have mentioned the ceiling price at Rs. 150
of s0. We have not fixed any ceiling price.
I can teil the hon. Member that we will
not aliow them to take any undue advantage
of it. That depends on the price at which
they will give us.
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20.19 brs.

The Lok Sabha then adjourned till Eleven

of the Clock on Friday, April 5, 1974/Chattra
13, 1896 (Saka).
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